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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH
original Application No. 339 of 2002.

Date of Order : This the 23rd Day. of July, 2003.

THE HON'BLE MR JUSTICE D.N.CHOWDHURY, VICE CHAIRMAN.
THE HON'BLE MR N. D. DAYAL, ADMINISTRATIVE MEMBER.

Sri CH.Mani Singh

Investigator ) )
Marketigg and Service Extension Centre

Near N.S.F. Martyrs Park

Kohima - 797 001. . . . Applicant.

By Dr.N.K.Singh, Mr.A.Rashid & Mr.R.K.Dev Choudhury.

- Versus -

1. Union of India
Represented by the Secretary '
Ministry of Textiles, Govt.of India
New Delhi - 110 001.

2. The Development Commissioner (Hand%crafts)
Ministry of Commerce, Govt. of India
West Block No.7, R.K.Puram
New Delhi. '

3. The Director (Regional), E.R.
office of the D.C. (Handicrafts)
72 - A & B, Ganesh Chandra Avenue
(Next to Hind Cinema) Calcutta - 700 013.
4. The Deputy Director (IF)
Admn-III Section, Office of the D.C.(Handicrafts)
West Block No.7, R.K.Puram
New Delhi - 110 066.

5. The Assistant Director (Handicrafts)
Govt. of India, Ministry of Commerce
Marketing and Service Extension Centre
Office of the Development Commissioner (Handicrafts)
Paona Bazar, Imphal
Manipur.

6. Shri D.C.Thakur,Investigator
Marketing & Service Extn. Centre
Office of the D.C. (Handicrafts)
Near Janam Bhumi Press
Jorhat - 785 001.

7. Smt.R.A.Prupavathi, Investigator
0/0 the Dev. Com.(Handicrafts)
Southern Regional Office, Shastri Bhawan
3rd Floor, Haddows Road
Chennai - 600 006.

8. Sh.A.K.Sharma, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), Ward No.4
Pramathesh Chandra Barua Road
Gauripur(Assam), Pin - 783 331.
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9. Shri S,S.Mazumdar,  Investigator
Marketing and Service Extension Centre

0/0 the DC (Handicrafts), 51, G.N.Mitra Lane
Burdwan (W.B.) - 713 101.

10. Sh.R.K.Jalali, Investigator
0/0 the Dev. Comm.(Handicrafts)
West Block No.7, RK.Puram
New Delhi - 110 066.

11. sh.D.C.Debnath, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), Kalyani, 1lst Lane
Raj Ram Mohan Roy Road, Hakimpura
Siliguri, (WB)- 734 401.

12. Smt.S.Mathews, Investigator
0/0 the DC (Handicrafts), Western Regional Office
Haroon House, 3rd Floor, 294
P.Nariman Street, Fort
Mumbai - 400 001.

13. Miss Nagami Roa, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), Vinboda Road
Padmalaya, 1259-60, lst Floor, Shivrampet
Mysore-570 001.

14. shri R.K.Sapru, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), 21, A.Pratap Nagar
Near Kamal & Co.,15, Tonk Road
Jaipur (Rajasthan) - 320 015.

15. Sh.G.S.Pillai, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), lst Floor
TWCCS Building, Rice Bazar
Trichur (Kerala) - 688 001.

16. sh.S.Jharin, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), Jawai Road
Laitumkhrah, Shillong (Meghalaya)-793 003.

17. sh. Bikash Dey, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), 51, G.N.Mitra Lane
Burdwan (WB)-713 101.

18. Sh.M.V.Gogte, Investigator

Marketing & Service Extn. Centre

0/0 the DC (Handicrafts), Prakash Bhawan

Ratanada, Opp. Police Lines

y Jodhpur (Rajasthan) - 342 001.

9. sh.G.S.Prrab, Investigator ‘
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Western Regional Office, Haroon House
3rd Floor, 294, P.Narman Street, Fort
Mumbai - 400 001.

20. Shri A.K.Kandaswamy, Investigator
Marketing & Service Extn. Centre
0/0 the DC (Handicrafts), H.No.2-2-375
K.V.Layout, Behind L.I.C.Building
Triputi(A.P.)-5175007.
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21.

22.

23.

24,

25.

26.

27.

28.

29.

31.

(1)
w
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sri L.R.Jaichandran,_ Investigator
Marketing & Service Extn. Centre

0/0 the Dev. Comms (Handicrafts)
H.No.2-2-375, K.V.Layout

Behind L.I.C. Building

Triputi (A.P.), 5175007.

SH.Th.Rajen Singh, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)

Housefed, Beltola, 2nd Floor
Guwahati - 781 006.

Shri V.K.Jacob, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts), 85
Bye Pass Road, Opp. Hira Talkies
New Agra (U.P.) - 282 005.

Smt. Meena Ahuja, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm.(Handicrafts)
West Block No.7, R.K.Puram

New Delhi - 110 066.

smt. SI Lakshmi, Investigator

Marketing & Service Extn. Centre

0/0 the Dev. Comm. (Handicrafts)
Southern Regional Office, Shastri Bhawan
3rd Floor, Haddows Road

Chennai' - 600 006.

Smt.Avinash Chawla, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
West Block No.VII, R.K.Puram
New Delhi - 110 066.

Smt .Leelamma John, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
West Block No.7, R.K.Puram

New Delhi - 110 066.

Smt.Sunita Dhamija, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
West Block No.7, R.K.Puram

New Delhi - 110 066.

Sh. Jacob D' Souza, Investigator

0/0 the Dev. Comm. (Handicrafts)
Regional Design & Technical Dev. Centre
(Technical Wing), 32, Victoria Road
Bangalore - 560 047.

sh.K.Gouri Prasad, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts), 89
Maharana Pratap Nagar, Jhanshi Road
Gwalior(MP). :

Sh.Radpakrishna Shetty, Investigator
Marketing & Service Extn. Centre

0/0 the Dev. Comm. (Handicraft
. s I
Chenetha Bhawan, Nampally ), IV Floor

Hyderabad (AP) - 600 001.
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32. Sh. Umakanta Mishra, Investigator
' Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Plot No.2930, Lewis Road
Bhubaneswar (Orissa) - 751 002.

i 33. Sh.V.K.Handa, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
West Block No.7, R.K.Puram
New Delhi - 110 066.

i 34. sh.A.Krishnamoorthy, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
T.5.No.292/1, Jeppu Market Road, Morgans Gage
Mangalore (Karnataka) - 575 001.

35. Sh.S.R.Devarajulu, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Southern Regional Office, Shastri Bhawan 3rd Floor
Haddows Road, Chennai - 600 006.

36. The Asstt. Director(H)

-~ Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Babupara, Opp.lst M.R.

Imphal - 795 001.

37. The Regional Director(ER)
0/0 the Dev. Comm. (Handicrafts)
Eastern Regional Office, 3rd Floor, A-Wing
Salt Lake, Kolkata - 700 064.

38. Smt.T.S.Alamelu, Inspector
Marketing & Service Extn. Centre
o 0/0 the Dev. Comm. (Handicrafts)
‘ Southern Regional Office, Shastri Bhawan
3rd Floor, Haddows Road, Chennai - 600 006.

39. sh.R.K.Dutta, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Western Regional Office, Haroon House
3rd Floor, 294 P. Nariman Street, Fort
Mumbai - 400 001.

40. Sh.Indrajit Roy, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Industrial Estate, Naharlagun
0l1d Itanagar(AP) - 791 110.

Sh.Ganapati Jha, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Pokhra Chowk, Baganpura

Dumka (Bihar)- 814 101.

Sh.P.Bhaskran Pillai, Investigator

Marketing & Service Extn. Centre

0/0 the Dev.Comm.(Handicrafts), Prakash Bhawan
' Ratanada, Opp.Police Lines

Jodhpur (Rajasthan)- 342 001.
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43. The Development Commissioner (Handicrafts)
West Block No.7, R.K.Puram
New Delhi - 342 001.

44, The Asstt. Director(H)
: Marketing & Service Extn. Centre
! , 0/0 the Dev. Comm.(Handicrafts)
Near NS.F.Martyr's Park
Kohima - 797 001.

| i 45. The Secretary (Textiles)
Govt. of India, Ministry of Textiles
Udyog Bhawan, New Delhi - 110 011.

46. Sh.Gautam Sengupta, Investigator
Marketing & Service Extn. Centre
0/0 the Dev. Comm. (Handicrafts)
Lambaline, Junglighat
P.0-744 103 (Andaman & Nicobar). . « « Respondents.

By Mr-AoDeb ROY, Sr.C.G-S-C.

ORDER
CHOWDHURY J.(V.C.):

The issue relates to inter-se-seniority of the
applicant vis-a-vi the respondent Nos.6 to 46 in the
following circumstances:-

The applicant was initially working as Auditor in
. : the office of the Accountant Geheral, Manipur, Imphal
w.e.f.8.2.1980 in the pay scale of #.330-560/-. Govt. 6f
India, Ministry of Commerce, office of the Development
Commissioner (Handicrafts) took steps for filling up the
posts of InvestigatorAin the pay scale of m.425-EB-15-560—
20-700 in the Marketing & Service Extension Centre, Office
of the Development Commissioner (Handicrafts), Paona Bazar,
Imphal on deputation basis. The applicant was also
considered by the Selection Committee which selected him
for the post. Accordingly, he was offered the appointment
‘to the said post on deputation. As per the communication
dated 29.11.1985 it was mentioned that deputation was for a

period of one year only and it would be governed by Govt.

; of India Rules contained in the Ministry of Finance,
0.M.No.10/24/E.II1/60 dated 4.5.61 as amended from time to
time. By the appointment order dated 30.1.1985 the

applicant alongwith three other persons were appointed as

Contd./6
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Investigator in the scale of pay #.425-15-500-EB-15-560-20
-700, on deputation in the office of the Development
| Commissioner for a period of one year. In the said oéder
the applicant's date of joining was shown as 1.1.1985. The
applicant thereafter submitted an application for permanent
absorption as Investigator. The concerned authority also
recommended the case of the applicant for absorption. The
applicant thereafter also submitted representation on
26.9.1985. praying for absorption which was also forwarded
by the Assistant Director (Handicrafts) by letter dated
26.9.1985. The applicant was finally recommended for
permanent absorption by the Deputy Director. The applicant
also referred to number of representations from 1985-87
which were forwarded by the Dy. Director (Handicrafts), but
absorbing the applicant
instead of permanently =~ 7/ his deputation period was
extended from time to time. Finally by order dated
20.4.1988 the applicant was absorbed w.e.f.1.1.1988. The

‘ F full text of the order is reproduced below:-

" Office Order

: Shri Chanam Mani Singh workin as
Investigator in the pay scale of k.1400-40-

1800-EB-50-2300 on deputation basis in
Marketing and Service Extension Centre,
Imphal is hereby appointed as temporary
Investigator with effect from 1.1.1985(F/N).

This issues with the approval of the
Development Commissioner (Handicrafts)."

The applicant also referred to his promotion in his parent

department to the Grade of Sr.Accountant w.e.f.1.4.1987
vide order dated 24.11.1987. The respondents authority
circulated on tentative revised and updated seniority list
of Investigator vide memo dated 5.1.1989. The name of the

applicant appeared -at Sl. No.l29. The applicant felt

aggrieved by the order df fixing seniority and therefore
1 submitted representations Dbeforé the!authority. 'Thé-Assistant
| Director (Handicrafts) also recommended the case of the
applicant for fixing the seniority from 1.1.1985 i.e. the

date of his deputation as he had opted for the scale of pay

Contd./7
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of Investigator from the same date. The applicant continued

to submit representation before the authority which was
also recommended by the concerned authority. Finally by the
impugned order dated 1.3.2000 repondents authority turned
down his application. The applicant thereafter also
submitted representations on 31.1.2001 and 19.10.2001 for
refixing his seniority. Failing to get appropriate remedy
the applicant moved this 0.A. claiming for redressal of his
grievences. The applicant in this application contended
that the seniority of the applicant in the post of
Investigator was required to be computed from 1.1.1985 i.e.
his date of joining in the said post under the respondents
or at least from 1.1.1987 i.e. on which date he completed
his deputation period.

2. The respondents authority contested the claims of
the applicant by filing written statement, and amongst
others, conteﬁded that the applicant was appointed as
deputationist. The deputationists were absorbed as
"transferees" as and when there was clear vacancy. There
was .no hard and fast &rules = for absorption of the
deputationisf. In the written statement the respondents
asserted that the applicant was appointed as Investigator
w.e.f.1.1.1985. Since he was promoted as Senior Accountanp

in the grade equivalent to  Investigator in his parent

department w.e.1.4.1987, his seniority as Investigator was

fixed as per DOPT 0.M.No.22011/7/86-Estt(D) dated 3.7.1986.
The respondénts authority contended that no injustice was

caused to the applicantvin fixing his seniority.

3. Dr.N.K.Singh, learned counsel appearing on behalf

of the applicant assisted by Mr.R.K.Dev Choudhury strenecusly-
urged that the applicant was denied with justice. 1In
support of his assertion the learned counsel referred to
the communication sent from the Director (Regional) to the
Development Commissioner (Handicrafts) for permanent
absorption. The applicant's case for absorption was pressed
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by the concerned authority with right earnest but the same

was ignored with improper motive. The learned counsel for

the applicant particularly referred to the communication

dated 2.4.1987 sent by Assistant Direcrtor (Handicrafts) to

the Director .(Regional), office of the Development
Commissioner (Handicrafts) for permanent absorption of the
applicant. Dr.N.K.Singh, in support of his contention, also
referred to the decision rendered by the Supreme
Court in Wasim Beg -vs- State of U.P. & Others reported in
(1998) 3 scC 321. Referring to the Rules Dr.Singh contended
that the Rules prescribed the scope of promotion. The
learned counsel contended that even when the Rules
prescribe a maximum period of probation, if there was a
further provision in the Rules for continuation of such
probation beyond the maximum period, the courts had made
exception and said that there would be no deemed
confirmation in such cases and the probation period would
be deemed . to be extended in the 1light of the decision
rendered by the Hon'ble Supreme Court in Samsher Singh -vs-
State of Punjab reported in (1974) 2 sSCC 831. Relying upon

the decision the Hon'ble Supreme Court Dr.Singh contended

that since the period of deputation was defined and in the,

absence of any instruction on pfobation, the applicant for
all intents and purposes was to be treated as absorbed
w.e.f.1.1.1987 and his seniority was to be determined in
that light. Mr.A.Deb Roy, learned Sr.C.G.S.C. appearing for
the respondents contended that there was no illegality in
determining the applicant's seniority. The applicant was
absorbed against when vacancy was surfaced. No illegality
was committed in not absorping the applicant prior to
1.1.1988.

4, We have given our anxious consideration in the
matter. The appointment order dated 30.1.1985 itself
indicated that the applicant was appointed on deputation.

His deputation period was initially for one year and
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thereafter it was extended till he was finally absorped

w.e.f;l.l.l988. The relevant recruitment Rules, namely, the
Office of the Development Commissioner (Handicrafts) (post
of Investigator) Recruitment Rules, 1984 indicated only
about the‘mode of recuitment. The mode of recruitment for
the post of Investigator is 50% by the promotion, failing
which by transfer on deputation/transfer, failing both by
direct recruitment - 50% by direct recruitment. The Rules
did not specify that a deputationist is to be automatically
absorped within time scheduled. On tﬁe other hand, O.M.No.
22011/7/86-Estt(D) dated 3.7.86 issued by the Govt. of
India, Ministry of Personnel, Public Grievances and
Pensions,'Department of Personnel & Training indicates as
to the determination of seniority of direct recruits and
promotees as well as seniority of transferees. One of the
mode of determining seniority of transferees is‘ to be
counted according to order of selection for such transfer.
Para 3.3 & 3.4.17for that purpose are relevant which aré
reproduced belbw:—

"3.3 Where a person is appointed by
transferin accordance with the provisions in
the Recruitment Rules providing for such
transfer in the event of non-availability of
suitable candidate by direct recruitment or
promotion, such transferee shall be grouped
with direct recruits or promotees, as the
case may be. He shall be ranked belowall
direct recruits or promotees, as the case may
be, selected on the same occassion.

3.4.1 In the case of a(ferson who is intia;;y
taken on deputation and absorbed later (i.e.

where the relevant recruitment rules provide
for "Transfer on deputation/Transfer"), his
seniority in the grade in which he is
absorbed will normally be counted from the
date of absorption. If he has, however, been
holding already (on the date of absorption)
the same or equivalent grade on regular basis
in  his parent department, such regular
service in the grade shall also be taken into
account in fixing his seniority, subject to
the condition that he will be given seniority
from -

- the date he has been holding the post on

deputation,

(or)
- the date from which he has Dbeen
appointed on a regular basis to the same

or equivalent grade in his parent

: . department.,
whichever is later."

Contd./10
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As per the DOPT circular dated 29.5.1986 seniority is to be

counted from the date of absorption. A person becomes a

member of the department only from the date of absorption.
Admittedly, the date of absorption of the applicant ' 'was
cited as 1.1.1988 on the basis of office order dated
20.4.1988. Fixing his date of absorption as on 1.1.1988
cannot be said to be contrary to the Recruitment Rules or
vitiated by improper motive.

In the circumstances, we have found no merit in
the application and the same is liable to be dismissed. The
application is accordingly dismissed.

There shall, however, be ho order as to costs.

VT 7T L—

( N.D.DAYAL ) ( D.N.CHOWDHURY

ADMINISTRATIVE MEMBER VICE CHAIRMAN
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IN THF CENTRAL ADMINIS TRATIVE TRIBUNA

I  GUWAHATI BENCH, GUWAHATI

| (AN APPLICATION UNDER SECTION 19 OF THE CENTRAL ADMINISTRATIVE
I : . . TRIBUNAL ACT, 1985)

) ORIGINALAPPLICATION NO = /2002

¢

| ' | BETWEEN

1. Sri TH. Mani Singh
Investigator,
Marketing and Service Extension Centre
Near N.S.F. Martyrs Park
Kohima - 79001 _
Applicant
, " Versus -
1. Union of India
Represented by the Secretary,
Mlmstry of Textiles, Govt. of India
Néw Dethi-110001.

The Development Commissioner (Handicrafts),
Ministry of Commerce, Govt. of India, West Block
No. 7, R.K. Puram, New Delhi.

" 3. , The Director (Regional), E.R., Office of the D.C.
/ (Handicrafts) 72- A & B, Ganesh Chandra Avenue

| i (Next to Hind Cinema) Calcutta- 700013
J / The Deputy Director ( IF), Admn-lil Section, Office
- of the D.C. (Handicrafts ) West Block No. 7, RK.
" Puram, New Delhi- 110066.
5/  The Assistant Director (Handicrafts) , Govt. of India,

Ministry of Commerce , Marketing and service
Extension Centre, Office of the development

Che M Egne
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‘Commissioner (Handicrafts) Paona Bazar, Imphal, . -
~ Manipur. .

6. / ShriD.C. Thakur,
Investigator,
Marketing & Service Extn. Centre, O/O DC.
(Handicrafts ) Near Janam Bhumi Press, Jothat-
785001, . . a

‘ / Smt. RA. Prupavathi

Investigator,
" 0/0 the ‘Dev. ‘Comb.(handicrats) , Southern
‘Regional . Office, ~Shastri ‘Bhawan, 3" Floor,
" Haddows Road, Chennai- 600006. . '

Sh. AK. Sarma,

‘Investogator, ,Marke_nting & Service Extn. Centre,
 0/O the DC (handicrafts) Ward No. 4, Pramathesh -
Chandra Barua Road, GaUripdr(Assam) = "_

Pin- 783331. - |

“9/ Shri S.S. Mazumdar

Investigator,

Marketing and Service Extension Centre, O/O the

DC (Handicrafts) , 51, G.NMitra Lane, Burdwan
L (W.B)-'71"3101.

) y Sh.RK. Jalali -
' InveStigator.. :

O/O the dev. Comm. (Handicrafts)
West Block, No..7 , RK. .PUram,f"*New Delhi -
~1100686. A

- 11. /8h.D.C.Debnath, =
: Investigator,

Marketing & Sérvice Extn. Centre, O/O the DC
~ (Handicrafts) , Kalyani, 1 Lane, Raj Ram Mohan
Roy Road, Hakimpura, Siliguri, (WB) ~734401.

U )

"
“



12. /Smt. S . Mathews
Investigator,
O/C the DC (Handicrafts). , Western Regiaonal

- Office, Haroon House, 3" Floor, 294, P. Nariman . -

Street, Fort, Mumbal 400001.

13, Miss Nagami Rao,
/ Investigator,
Marketing & Servnce Extn. .Centre, O/O the DC

(Handicrafts), Vinboba Road, Padmalaya, 1259 -
60, 1% Floor, Shiviampet, Myscre- 570001.

14. , ShriR.K. Sapru,

* / Investigator,

Marketing & Service Exin. Centre, O/O the DC

(Handicrafts), 21, A. Pratap Nagar, Near Kamal & -

Co. , 15, Tonk Road, Jaipur (Rajasthan) 302015.

'Sh.GS.Pillai, e
Investigator, = -

Marketmg & Service Extn. Centre, O/O the DC.: -
(Handicrafts), 1% Floor, . TWCCS Bmldmg, Rice . -,

" Bazar, Trichur (Kerala) — 688001.

16. Sh.S.Jharin
Investigator, . .
Marketing & Sérvice Extn. Centre, O/O the DC

- (Handicrafts), ,‘Jowal Road, Laltumkhr_ah, Shillong -

(Meghalaya) ~793003.
R

Sh. Bikash Dey - ,
Investigator, -,

71301,

Ok - Mami fangl—

...
‘Marketing & Service Extn. Centre, /O the DC
(Handicrafts), . 51, G.N. Mitra lane, Burdivan (WB)-

—

i



18, Sh.MV.Gogte
Investigatdr.

Marketing & Sérvice Extn. Centre, O/O the DC .
(Handicrafts), Prakash Bhawan, Ratanada, Opp. .

Police Lines, Jodhpur (RajaSthan)~3f32001. ¥

1}9/ Sh.G.S.Prrab -
. Investigator,

Marketing & Sérvice Extn. Centre, OfO the DC

(Handicrafts), Western Reglonal Ofﬁce Haroon_ -

‘House, 3™ Floor, 294,-P.. Narman Street I’-‘ort
' Mumbai- 400001, |

Shri AK. Kandaswamy,
" Investigator, » :

Marketing & Sérvice Extn. Centre, O/O the Dev.
Comn. (Handicrafts), H. No. 2-2.375 K.V Layout., ,

Behind L.I.C. Building L
Triputi (AP 5175007. 1,
4

Sri L.R. Jaichandran,
Investigator, ‘

Marketing & Sérvice Extn. Centre, O/O the Dev.
Comn. (Handicrafts), H. No.2-2-375, K.V. Layout,
Behind L.1.C. Building | |
Triputi (A.P.) 5175007. |,

“a

\2}/ Sh. Th. Rajen Singh, -
~ Investigator, !

i

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Housefed , Beltola, 2 Floor,
Guwahati ~781006.

1

28. ShriVK. Jacob
Investigator, -

Marketing & Service Extn. Centre, O/O the Dev.

Comn. (Handicrafts), 85, Bye pass Road, Opp. Hira
Talkies, New Agra (U.P.) 282005.

U o Frin f—
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Smt. Meena Ahuja

Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), West Block No. 7, RK.
Puram , New Delhi —-1100686.

\25/ Smt. SI Lakshmi,
Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Southern Regional Office,
Shastri Bhawan, 3™ Floor, Haddows Road,
Chennai- 600006.

26. / Smt. Avinash Chawla
Investigator,

27.

v

29,

Marketing & Service Exin. Centre, O/O the Dev.
Comn. (Handicrafts), West Biock No. VILRK.
Puram, New Delhi -1 10066.

Smt. Leelamma John

Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), West Block No. 7, RK.
Puram, New Delhi, 110066 |

Smt. Sunita Dhamija,

Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), West Block No. 7, RK.
Puram, New Delhi, 110066.

Sh Jacob D’ Souza

Investigator,

O/O the Dev. Comn. (Handicrafts), Regional
Design & Technical Dev. Centre (Tech. Wing), 32,
Victoria Road, Bangalore- 560047 .

U Mk Singh~
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35.

Sh. K. Gouri Prasad,
Investigator, '
Marketing & Service Extn. Centre, O/O the Dev.”
Comn. (Handicrafts), 89, Maharana Pratap Nagar
Jhanshi Road, Gwalior (MP).

¥

Sh. Radhakrishna Shetty, = -
Investigator, h ‘

.y
NS
ey

Marketing & Service Extn. Centre, O/O the Dev. .:»

Comn. (Handicrafts), IV floor Chenetha Bhawan, '

Nampally, Hyderbad (AP)- 600001.

Sh. Umakanta Mishra,

Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Plot No. 2930, Lewis Road,
Bhubaneswar (Orissa) 751002.

Sh. V.K. Handa,

Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), West Block No. 7, R.K. Puram
New Delhi - 110066. ‘

Sh. A. Krishnamoorthy

Investigator,

Marketing & Service Extn. Centre, O/O the Dev
Comn. (Handicrafts), T.S. No. 292/1, Jeppu Market
Rd, Morgans Gage, Mangalore (Karnataka)
575001.

Sh. S.R. Devarajulu

Investigator,

Marketing & Service Extn. Centre, 0/O the Dev.
Comn. (Handicrafts), Southern Regional Office,
Shastri Bhawan, 3% Floor, Haddows Road,
Chennai- 600006.

O Vot fungd



fs. The Asstt. Director (H),
Marketing & Service Extn. Centré, O/O the Dev.
Comn. (Handicrafts), Babupara, Opp. 1% MR,
’ imphal — 795001.

\/ﬁ The Regional Director (ER)
O/O the Dev. Comn. (Handicrafts), Eastern
Regional Office, 3¢ Floor, A- Wing, Salt Lake,
Kolkata — 700064,

38. Smt. T.S. Alamelu

/ Investigator,
Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Southern Regional Office,
Shastri Bhawan, 3 Floor, Haddows Road,
Chennai- 600006.

39./ sh. R.K. Dutta,

Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Western Regional Office,
‘Haroon House, 3™ Floor, 204 P. Nariman Street,
Fort, Mumbai - 400001.

\7./ Sh. Indrajit Roy,
~ Investigator,
Marketing & Service Extn. Centre, O/O the Dev.

Comn. (Handicrafts),, Industrial Estate,
Neharalagum, Old itanagar, (A.P.) - 791110

% - Sh. Ganapati Jha,
"~ Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Pokhra Chowk, Baganpura,
Dumka (Bihar) 814101,

Che Mot fongh



_7 Sh. P. Bhaskran Pillai
Investigator,

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Prakash Bhawan, Ratanada,
Opp. Police Lines, Jodhpur (Rajasthan) 342001.

\?/ The Development Commissioner (Handicrafts),
West Block No. 7 R.K. Puram, New Delhi —110066.

The Asstt. Director (H)

Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Near NS.F.Martyr's park,
Kohima - 797001. |

4 The Secretary (Textiles),
Gowvt. of India, Ministry of Textiles, Udyog Bhawan,
New Delhi-110011.

45  Sh. Gautam Sengupta,
Investigator,
Marketing & Service Extn. Centre, O/O the Dev.
Comn. (Handicrafts), Lambaline, Junglighat, P.O.
Port Blair - 744103, (Andaman &Nicobér). _ |

emmmmemmeemeemmeRES PONAENES

' PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION IS
MADE. |

This application is made against the orders of the Deputy Director (Admn-ill),
Office of the Development Commissioner (handicrafté) West Block -7, RK.
~ Puram, New Delhi -110066, dated 01-03-2000 whereby ‘the applicant was
informed that his représentation for ‘ﬁxat.ion of ‘senior‘u‘ty in the cadre of
Investigator could not be' accepted to. This appﬁcation,also impugns the

- seniority list dated 10-6-2002.

Chn Movin g
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‘4.2

JURISDICTION OF THE TRIBUNAL:

THe applicant declares that the subject matter of the order which he wants to

redressal is within the jurisdiction of this Hon’ble Tribunal.

LIMITATION

The applicant further declares that the application is within the limitation

prescribed in Section 21 of the Central Administrative Tribunal Act, 1985.

EACTS OF THE CASE:

That the applicant joined as an Accountant in the Office of the Accountant

General, Manipur, Imphal, in the scale of pay of Rs. 330/- 560 on 8-2-80.

That the ap;;licant was selected for the post of Investigator in the scale of pay
Rs. 425 -700/- in the Marketing and Service Extension Centre, Office of the
Development Commissioner, (Handicrafts), Paona Bazar, Imphal on deputation
basis and the same was communicated to the Accountant Genera!,v Manipur,
Imphal by the Section Officer, (Admn-lll), “office of the Development
Commissioner ‘tHandicrafts). New Delhi-110068 vide his letter No. 4/3/82-

-

Admn-lIIi/885 dated 29-11-84, - -

Annexure —A/1 is a copy of the above letter dated -

29-11-84.

That the applicant was appointed as Investigator in the pay scale of Rs. 425-

- 700/- on deputation in the office of the Developmer: Commissioner

w\mw ingl-
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(handicrafts) for a period of one year w.ef. 01-01-85 by the. Deviopment
Commissioner for Handicrafts by office order No. 4/3/ 82 -Admn-lll dated 30-
01-85. -

Annexure A/2 is a copy of the above office order

dated 30-1-85.

That the Government of India by its notificiation dated 09-01-85 framed the
office of the Development Commissioner (Handicrafts) (Post of lnyestigator)
recruitment éuies, 1984 for recruitment to the post of Investigator in the office
of the Development Commissioner (Handicrafts). The Recruitmenf Rules lays
down that the post of Investigator shall be filled up 50% by the promotion,
failing which by transfer on deputation/ transfer, failing both by direct
recruitment—50% by direct recruitment. The period of probation for the post of

Investigator as laid down in the above Rules is two years.

Annexure- A/3 is a copy of the above notification

dated 09-01-85.

That the applicant submitted a representation to the development

Commissioner( Handicrafts) through proper channel on 25-7-85 for his

permanent absorption as Investigator, the Assistant Director ( Handicrafts),
Marketing & Service Extension Centre, Imphal by his letter No. MSEC-Imp/
32(Per)/ 84-85/ 621 & 622 dated 25-7-85 submitted a report to the Director

~ (Regional) E.R. regarding the work and conduct of the applicant. The report

stated that the absorption of the applicant will be beneficial in the public

interest.

O Mot (i
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6.7.

6:8.

1 v

Annexure A/ 4 is a copy of the above representation
dated 25-7-85.
Annexure A/ 5 is a copy of the above report dated

25-7-85.

That upon receipt of the above representation submitted by the applicant dated
25-7-85, the Director (Regional) E.R. , Calcutta, forwarded the same to the
Development Commissioner (Handicrafts) New Delhi vide his letter No. ER/G-

129 (v) / 85-86 dated 5-8-85 for consideration of the applicant's prayer on its

Annexure A/6 is a copy of the above letter dated 5-

8-85.

That the applicant filed another representation on 26-9-85 praying for
absorption and the same was forwarded by the Assistant Director (handicrafts)

to the Director (Regional) E.R. by his letter dated 26-9-85.

s T e e e pm I

11-87. The Director

Annexure A/7 is a copy of the above representation
dated 26-9-85.

Annexure A/ 8 is a copy of the above letter dated
26-9-85 issued by the Assistant Director
(Handicrafts).

That the case of the applicant was recommended for absorption by the Deputy
\Director Handicrafts by his letter dated 24-1 9—8?, 6-6-86, 24-7-86, 29-11-86, ;-
4-87, 12-6-87 and 4-11-87. 'llhe Deputy Director, Sub-Regional Office (NER)
recommended the case of the applicant vide his letters dated 3-7-87 and 13-

(Regional), Calcutta also recommended to the
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|f - Development Commissioner for absorption of the apphcant Vide His letters

| dated 1-8-86 and 9-12-86.

The applicant craves leave of the Hon’ble Tribunal
to produce the above letters at the ti‘me of hearing
of the case.

1 -

| 49. That the applicant states that his deputation was in the meantime extended

! from year to year with the approval of his parent department. his deputation

was extended for the third year with effect from 1-1-87 to 31-12-87 by the ofﬁcé

' of the Accountant General (Accounts ), Manipur vide its order dated 4-2-87.

n)
Annexure A/ § is a copy of the above order dated 4-

2-87.

4

i

! 4.10. That the applicant was appointed/ absorbe& as temporary Investigator in the

| office of the Development Commissioner (Handicrafts), Marketing and Service
lf;?

| Extension Centre, Impahal by its order No. 2/1/85 ~Admn-lll dated 20-4-88.

Annexure A/9 is a copy' of the above order dated
: 20-4-88.

%j-i4.1 1. That the applicant submits that his case was considered by the authorities on
the basis of the recommendations given by the Assistant Director, Deputy
Director and the Director (Region) E.R. of the Office of the Development
i Commissioner (handicrafts), but there was a delay in issuing the formal order

i - of appointment/ absorption dated 20-4-88 due to administrative laches.
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4.14.

4.15.

50

13

"Commissioner (Handicrafts) by orders No. 4/1/87-Admn-li” dated 6-3-87

appointed 23 persons and by the Part ~Il of same order appointed another 13

. ] 2400/ %
persons as Investigators in the pay scale of Rs. 1400-2000/- on regular basis. .

Annexure A/10 and A10(a) are the above promotion

orders dated 6-3-87.

That as stated above the applicant was appointed to the. post of lnve,_stigator,\

w.ef 1-1-85 by order dated 30-11-85 and as such he became eligible for
appointment/ absorption on completion of two years probationary period i.e. on

1-1-87.

That in the meantime the office of the Accbun‘tant General (A & E), Manipur,
Imphal promoted the appﬁcant to officiate as functional grade Senior
Accountant with effect from 1-4-87 vide its order No. Estt. (A & E)/ Order No.
153 dated 24-11-87.

Annexure -A/ 11 is a copy of above order dated

24-11-87.

That the Gowvt. of India, Ministry of Textiles, Office of the Development

Commissioner (Handicrafts) circulated on tentative "revised and updated

"4.12. That the Govt. of India , Ministry of Textiles, Office of the Dévelopent

i

1
[

f

seniority list of Investigator by its order No. 7/2/88 ~Admn-lll dated 5-1-89. The .

name of the applicant appeared in serial No. 129 of the said list and he was

shown as a direct recruit.

Annexure - A/12 is a copy of above order dated

5-1-89.
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‘ 4.16. That the applicant, being aggrieved, filed a representation dated 20-1-89

through proper channel praying that his seniority may be counted from the ate
of holding the post of Investigator on deputation i.e. since, 1-1-85. The
applicant submitted another representation on 13-2-91, As no response was

farthcoming from the authority concerned he submitted yet ‘another

- representation on 15-3-91.

~~

Annexure A/ 13 is a copy of the above

representation dated 15-3-91.

4.17. That the Assistant Director (Handicrafts),_ MSEC, Imphal under his

418

- communication No. MSEC/IMP/Per-32/ 84-85 dated 20-11-91_ requested the

Regional Director (NER), Guwahati to reconsider the case of the applicant and
recommend his hame to the competent authority for fixing his seniority in the |

grade of investigator w.ef. 1-1-85, i.e. the date of his deputation as the

-applicant had opted for the scale of pay of Investigator from the same date.

Annexure A/14 is a copy of the above

communication dated 20-11-91.

That the Regional Director (NER), Guwahati by his letter dated 10-5-94
requested the Addl. DevelopmentCommissioner (H), New Delhi to expedite the
fixation of the applicants seniority, which was pending since long before him. -

However, no decision was taken for fixing the applicant’s seniority.

Annexure A/15 is a copy of the above letter dated

10-5-94.

S Soned
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4.19. That the ‘applicant made another representation on 306-97 to the concerned

" 4.20.

T 4.21.

authority through proper channel for fixation of his seniority w.e.f 1-1-85 an‘d
the samé waé forwérded by the Asstt. Director, MSEC, Kohima to the Regional
Director (NER) by his letter dated 25-7-97 stating that his case should be
‘transférred’ instead of direct and his seniority may be counted wef. 1-1-85

i.e. the date on which he joined in the Department.

Annexure A/16 is a copy of the above
~ representation dated 30-6-97.
Annexure A/17 is a copy of the above letter dated

25-7-97.

That the Regional Director (NER) after receipt of the applicant’s representation - -,

~ forwarded the same to the Development Commissioner (H), New Delhi on 25-. - -

7-97 along with all relevant papers for fixation of his seniority ih,the cadre of
Investigation. The Regional Director recommended thét'the seniority of the

applicant may be counted w.e f. 1-1-85.

Annexure A/18 is a copy of above letter dated

25-7-97.

That the applicant’madé another representation on 4-5-9’8Aprayi_ng for fixation
of his senibrity in the cadre of investigator. The same was forw,arded;by the
Assistant Director to ‘the, regional Director by hiq letter dated 20-5-98 for.
necessary action. Tﬁe_, Regional Director (NER) in t‘um forwarded the same to

the Development Commissioner ( Handicrafts ) by his letter of even date.

Annexure AM9 is a copy of the above

representation dated 4-5-98

O Mol &‘M&
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Annexure A/20 is a copy of forwarding letter dated
20-5-08 by the Asstt. Director. '
Annexure Af21 is. a copy of the letter of the

" Regional Director dated 20-5-98.

That as there was no response from the concerned authority the applicant .
made another representation on 5-2-99 submitting that he has been placed
below all the 32 promotees. He prayed that he may at least be placed along

with the promotees if his case can not be considered w.e.f. 1/1/87.

Annexure AR22 is a copy of }he above

representation dated 5-2-99.

That in response to the applicants representation dated 5-2-99 the Deputy
Director, office of the Development Commissioner, New Delhi by his letter
dated 1-3-2000 informed the applicant that his request was considered but

)
could not be acceded to.

Annexure A/23 is a copy of the above lefter dated -

1-3-2000.

That the applicant made further representations to the Development

 commissioner (handicrafts), New Delhi on 31-1-2001 and 19-10-2001 praying

for fixation of this seniority w.ef. 1-1-87 on completion of two years of

deputation. S

Annexure A/ 24 is a copy. of the above

repreSentation dated 31-1-2001.

Ohe, Nowen o
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Annexure ' A/ 25 is a copy oOf the ‘above

representation dated 19-10-2001

425, That the Gowt. of India, Ministry of Textiles, office of the Development

51

562

" 53

Commissioner, (Handicrafts), New Delhi by its order no. 5(1 )/99-Admn-||| dated
10-6-2002 circulated the tentative seniority list of Investigators in the office of
the Development Commissioner as on 31-5-2002. The applicaht’s name was
placed at Serial No. 36 indicating that his method of recruitment was by
transfer and his date of regular appointment'as Investigator was 1-4-87. The
same date on which he was promoted as Senior Accountant in the office of the

Accountant General (A & E), Manipur, Imphal.

~ Annexure — A/ 26 is a copy of the above seniority -

list dated 10-6-2002.

- GROUNDS FOR RELIEF WITH LEGAL PROVISION :

For that the applicant being transferred on deputation from one department to
another department of the Central Gowt. his seniority to the post of investigator

is to be counted-from the date on which he was transferred, i.e. on 1-1-85.

For that the applicant having completed his probationary period for two years
from 1-1-85 to 1-1-87, his seniority to the post of Investigator is to be counted

at least from 1-1- 87 when he has completed the period of probation.

For that the applicants.case for absorption to the post of Investigator was under
the consideration of the respondent authorities and the delay in passing the
order of absorption has been caused due to administrative iaches and as such

the applicant cannot be denied of his legal rights.

U tam i v
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For that it has been laid down by the Hon'ble Supreme Court that delay in
issuing formal order of confirmation after satisfactory comgletion of probation is
improper and as such the appliéant is entitled to the benefits of the same

principle.

For that since the applicant completed his probationary period on 1-2-87 the
persons appointed after the completion of his probationary period cannot be

above the applicant in the seniority list.

For that the respondents discriminated the applicant and arbitrarily fixed the .

seniority of the applicant interse the private respondents.
DETAILS OF REMEDIES EXHAUSTED:

There is no other alternative and efficacious remedy available to the applicant‘

except invoking the jurisdiction of this Hon’ble Tribunal.

MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY OTHER COURT
OR TRIBUNAL.:

The applicant declares that the matters regarding which this application is
made ins not pending before any court of law of any other auihority or any

other bench of the Hon’ble Tribunal.

RELIEF SOUGHT FOR:

CA Mown Swngln
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That the respondent authorities be directed to fix the seniority of the applicant

in the post of Investigator from 1-1-85/, i.e. the date of his appointments as

Investigator, or at least from 1-1-87 when he completed the period of probation.
e - .o T \

INTERIM ORDER PRAYED FOR: -

The applicant does not pray for any interim order at this stage.

'PARTICULARS OF I.P.O.

No.of LP.O. - - Cor . BO3665 57532¢
Name of the issuing Post office: GPO, Guwahati.
Date of issuance of Postal Order: 29/1/2001

Post Office at which payable: Guwahati

List of enclosures :

As per Index. g et |
| £° QR\/WB e
——
/ \ 4 /8 g —7
W

O, M L
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VERIFICATION

|, Shri Ch. Mani Singh, Son of Shri Ch. Ahanjao Singh , aged about 47 vears,
'investigator, Marketing and Service Extension Centre, Kohima, Near N.S.F. Martyrs
Park, Kohima — 797001, do hereby verify that the statements made in paragraphs

Nos. 4-1 to 4.25 " are frue to my knowledge and those made in paragraphs

' _Nos. ' are matter of records derived therefrom which |

believe to be true and the rest are my humble submissions before this Hon’ble

—

% Tribunal. | have not suppressed any material facts of the case.

g oo (kb

'‘Date: 30/2/4002 "~ Delcarant

' Place: Guwahati. i

-



K G/ T oy 7”“’ - ‘
9 M@/ﬁ_ ~2I> A “ém‘EXURi; e A /j
\

' /9 /7 Ly

- Oé/ . 8 / No. 4/3/82 - AN, ITII MRS
: Gove rmment of Indla e m“ ; 'w
‘ . Ministry of Comne rce

Office of the Devc]or,mcnt Commiwionexinau'd* f"\*'i,rtq) ,,c.

¢ o Neo

. ‘ : We st Block NOs“VIJ,
" New Delhi - 110 06C

Dated: 29.11.1984 - v

e v
“The. ’I\dcouﬁt;int Gené ral, ' o )
Man‘lpur, Irnphala »\ . N . '
. N t‘ . , . c

1“11 ling up the poat,-; of . Inve-sthators in the scalc ‘of

.+ Rs. 425-154500~EB- 15-560-20-700. on deputation basls 1n{,§
'cha ofi‘ice of~the 'D°w10pment Commisszl,ono r(Handl. oraft )

.\.
R .
»' S R .5 4 N " . ‘,w .
: . c oot .. ' . : ) . ' “’
A vt . : * oyt

I .
L v . N4 A

.

A ; KN
P . . cj-v'
. I B !' X . N
T v

\

K 4.

dEl o I am directed Lo uay that Shri CoM. uingh, z\ccountant
- :m your Of£f‘~e -has been slected for the . post of Investigator,
‘fnsthe scale Of Rs, 42515+ 500-EB-15~560- 20-700 in the Market-
9. & Service' Extension Centre, Office of the Dcvelopment S
i "mmisSiOne r(Handicrafts) ji'Paona Bazaar; Imphak,. on ‘deputationt
yhagisr The cbputation will ke initially for arperiod. of. ong -
fyeas ~riy and. will-be govermed by Government of Indla. Rules*i
~ntsined inithe. Ministry of: Finance; Q.M. NO. 10/24/E III/GQ"
~\.e‘_d_~4i 5. 61 '.aq amendnd from *time to timn AP e ' :

S Younm am now, requeqbcd to seek hic- willingness £Or « g
e post and in case he'lg willing for the sanz, relieve hL.. N
' 0f his duties 'in your Office and adlract him to mport: ford o Y
;{g]uty a}j: Marketing & Service Extéhs sion Centre, Paona Ba Iy
."meb‘* '-urgmtly, ubder :lntim:d.iOn to thj Office, .

\ faith: Ly, #
& "‘N

PR L (sox, un
. . S Section Offi- f\l\dmn II'})

ooy

1. The As irtani"DimrLor, Markel
ion cnntm, Office of Lhe DC(IL.
'\\{\QBazar, Impha,u o
43 8hxi. C.M, "Sinc¢™. Account‘émt', N\ “ntant’ GLne J_al,"
Memipur, Impbe. to ¢get himeelf 1 llovcd “from his &
p1 agent post wd to wport for ¢ty at Lhe ndCImS'

c4ven above u:rgently. :
~eputy Director, (M nr]feting) . Ofiice o{.‘ thae DC(Hax
icrafts), ReX. “mram, New Delhi. ° ... R |

it

| Atg:;te"”
P [REE [_'("\Ul:! B SRR
_ AJWCate

.
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© 9, ‘Shrl PsR.K.Panikar 1-01-85(F) S.I.S.I,.

4, 23a Das, = 3-01-85(M) .
{4.-Shri,.Gobinga Das, -0 " Division, ¥ 0fflceof the .
, . . Sictatta)o"'"'»‘“

a for Developrent Commis

o - e

v 7 122- . ) . _ )
’ T .’ 5 ‘ A
. N0,4/3/82-Aarn. 111 AMN%@KMRE“

Ministry of Correroe

1
]

~A/2

Gove mment of India. o 30\

| 0ffice of-the Develoment Commi 88 Lone ¢ (Hanvdl crafta)

IR

1 T West B1ock No.7, R.K. Puram,
New Delhi - 110.066,

. . Dated the 30thJamary, 1985.

e o T ! . e - . ' .

o b .
L A I

Do R )
Feliv)t, OFFICE OPDER «'-' . .. jjaa.

-The Develo;nént Casissioner for-;-Haﬂdicr"a_("ts"mmby

.appoints the following persons as Investigatcrs, 1n the pay
- scale Of Rs, 42515 500-EB-15-560-20-700, &putation, in

the Office of the Deweloprent Cammissione r(Handicrafts) for

g period of mme year with effect from the dabes showh

against eacht= s e " EEERN LA

S.No. Name Date of Preesent Office/entm

F . joining  Office, where posted,

I . ) . T ' - .

j, Shri M.Ke Darjce. 12-12-84(Ri) Dimctor *M&SEC,

‘ S - of Census . Gangtoke

“operation ... .. " . S

- Gangtoke

)

i .
. M&SEC; *¢
‘Trichur. Mangalore. 4
o ‘ T
.G.Manipug, , M&SEC,
mhal.“‘ j‘. - In‘pml. .
fextile = Regional Office,

r3; Shri C.M. 8ingh, - 1~01-B5(R) A

. 0/o the ., 'DC(Haﬁ.
pC(H), " Calcutta,
mw‘ mlhi.' oo .

t 2. They are allowed to dra mini:mimt;)é the»p‘g 'gciale N
ending fixation of pay, if requircd. y arc also’ .
?'gf\titlgd for usual joining tirectc, as adnissible und@r
© the rules. . : '

v

. . L \ - . (S.K. “ ar) c .
Section Offictr (Adv}r\.I_II) .
siomer for Handicra€ts -

?

R

§
?

"To .
1, The Accounts Officer, Central Pey & VAccqlntsf:Offic:,- E
of the D.C. {(Handicrafts), R.X. Furam, New pelhi, ot
2, Agsistant Dircctor, Maketing & Scrvice Eﬂenst}?ﬁi«:h |
‘Centre, Officc of the D.C. (Handlcrafts), Gangts N , .
referense to his letter 130, MSFC (GH) /5=5/84-85/ T rer '
: dated 17.12.1004, tiis rcquested to intimato W \
E S MK, Darfcc 15 to Arme tha. &putetiongoy in his .
' .
P.T.O. ‘
i 3 , .
] et
Ve
! {"":k
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of

parent scale or he wants to opt for the d:putdf_ion post,

3¢ Assistant Director, Marketing & Sc rvice Extgnsion“Cent o,
Office of the D.C.(Handicraftn), Bharat Canme reipl Complex,
.Mcm"galo‘mv—575003 W th reference to hig lette r.No,HBAMESEC
(M) /Estt, (40) /541/84-85 gateqg 1,1.1985, He {3 requested to

“intimate vhether Shri- P, R.¥. Fanikar {s to draw the Eruts.

tation pay in his parent scale or he vwants to opt, for the
eputation post, /. R

Matk_gting & Servim Extension Ceptre !

’ oL
' ] Imphal=795001
- with reference to his letter Ho.i\dm.l(z)/nsm.lmp/aLad/d

" S, Director(regional), Eastem regioen,
‘ Cmmiss'ioner(Handicrafts) e 12,
Calcutta-7gg 001 with
g4-.85 dated 4,1, 1985,

6. Bssistant Director, Offia of
- " “Housing colony, Gangtok,

7. Director, smali Industries Scrvice Institute, Ministry of
In(hstx;y, Kerala Wma»Colleg‘ rRoad, Trichur - 680 011.

8. Accountg Officer, Office of the Accountant General(A & E),
Manipur, Imphai. ' *

9. .Deputy Director(Textilcs),
- ReKe Fu rom, New-'Delhi,

Office of the Development
014 Court House Street, -
reference to his letter No.ER/EST. 155/

Census Ope rat{on, Tadéng

Office of the D.C.(Handicrafts).

~10. Vigilance section, Office of the D.C.(Hanatcrafts), Rk,

*wPuram, New Delhj o )
11. Officialg conce med, ‘ T
J « Personal files'of the officials conce me ¢,

13, Depity DirectorfMarketing), Of ffce of the D,C,(Handicrafta),
R.E.’ Puram, New Delhi, . :

14s Section Officer(Adnn.VI), Office of tro D.C.(Handicratts)),
., ReKe Puram, New Delhi,

16, Office Orcer File. oo
| 2 -

oy *,

L]

. .
e —— e
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(To be pulilished in part.II Section 3(1) of Gazette of India)

Gove rnment of India
, : Ministry of Comme rce
Office of the Development Commissioner(Handicrafts)

' West Block No.7, R.K., Puram
2:,.9.00\.93‘?@,1/( g/ | New Delhl - 110 0166;'; N
s;.h.';} S o _ Date s - 9th January, 1985,

o B

NOQTIFLCATLON

e~ s - .

G.S.R. In exerci s of the powers conferred by the 'j;i*:rovi’so ‘
to article 309 of he Constitution and in supersession of

; w:the all India Handicrafts Board (Class III and IV posts

Recruitment Rules, 1967, in'so far as they relate to the
posts of Investigator except as respects things ‘done or
omitted to have been done, the Presicent hereby make s the
following mules. regulating the methocd of recruitmeént to
the post of Investigator in the Offilce of the DevelOpment
Commissioner{Handicrafts) ; namely:-" S

1 short title and commencement:-
T1) These rules may be called the Office of the
De ve 1 opment=Commissronerhandicra ts) (post of
Investigator) Recruitment 21 E.5) ol 284 o )

(2) Trey shall come into force on the date of their
publication in the Official Gazette. . :

2. Number of post,: clagsl fication and scale of pay:-"
The number of the said post, its cl*‘elssizf_icqt_ion_and
the scale of pay attached thereto ghall be as spe- =
cified in column 2 to 4 of the Schedule annexed .

he reto,
3. Method of recruitment, ace limit, qualiflcations ete:-

The method of recruitment to the sald post, age limit,
qualifications and other matters relating thereto ,
shall e as specified in columns ‘5 to 13 of the Sche-
“dule aforesaids . R

4, *~  Disqualification:- No person-= . .
(a) who nas entered into or contracted @ marrlage
with a person having a spouse living, ory .- :

. (1 who, having a spouse living, has entgred into or

contracted a-marriage with any person,

 ghall be eliglble for appointment to the 'sald post:

’ ? o (R . . R "ﬂ':‘lv.! ‘ o | 41‘
Providd that the Ceéntral Government may, 1f safls<

fied, that such.marriage is pemigsible under the =
pe reonal’ law applicable to ‘such pérson. and the other,

Attesteq | Darty to.the marriage and that there, aze: otrer grounds

. for so doing., exempt any pe rson from t}a ope ration

. pdvocate  OF Fhis'mulée.,

i . ‘ . COn"_Z-_ q"en
. ] , _ . bt

2/~

‘&\,

4
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Powe

r l’cO relax:-
Whe re [the Centra
{s negessary or expe
for reasons

provision

_2-

1 Gove mment is of the opinion that it
gient so to dos it may, by order,
to be recoréed in writing, relax ay of, the

s Of these rules in respect Of any class OF

cavegory Of persons.

6o
tion

prOVided for the Scheduled Castes.
and c;;ther special categories of pe rson

|

with
time

To o
e

‘of

A o
@t ;

. __S__g_\_rinfg:-, ‘
 Wothing in

_ Gove rnme
. % "Ring Road, Maya Purl,

‘New Delhi

. Dgpar‘:me
. pbind with refemne
©~ (RR) dated 1.1201984. -
Ministxy of -Law, Legis
- Section) with
 dated 10 1241984,
- all+Regl
- lopme
adninistrac
offices un&r
(Handicrafft,s) .

a1l Craft Chiefs/ALL

.RoKo Puram, New

these rules shall affect reServations,' rel axa-
1imit and othe r concessions required to e
the Screduled Tribes
g in. accordance
Gove rmment. from

of age

the ordrs

jgsued by the Central
to time in -

this regard.

X ache d):

 THE SCHEDULE

/
/// X4
) K.S. Kamble)
. Joint Director (Marketing
for pevelopment Commi

s

Manage rp' : . ) .
at of India Pre S8

" e e

- 130 064,

ot of Personnel and Adninistrative Reforms, New
re ference to. thelr U. 0+ note -No.798/84—Estt.

lature pepartment (tegislative 1

ith refe ronce “to thedr .U.O._:_‘No,'%‘éﬁvi/s/i—SRo'

onal Offices/All Design Centres/Director: Deve~
' s_ic‘_:al"‘lhsfmnénts.;.M'aaras/Fiela -

S::iﬁagar'?‘arf‘d'Véxanasi 1 other

£ the' D’evelopment Commissioner

-nt Centre forMu
tive Cells
- thé Office ©

{n the Headquarte s Office

gections \
ione r(Handlic rafts

the Office of the. Development Commiss
‘ Delhia ' .

L

Rk W dede

ssioner for Handicrafts |

R

e e e+ b e

i
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" THE SCHEDJLE -

»\. s

oo

Classification Scale Of pay
pOStS. . R o

Wwhether Sselection
" ‘of Non-Selection
" post (for promo=
tion post only) .

AF)1Imit for Qiro of Edscational

‘recruvitmentonly- o
{Years) -~ .
S Lo “direct rec-

Qualification. .

e o ruitment,

i, 2 3o » o : 46 . - . “5. o enaal ! Be . 7. Lo ’
Tnve stie 9 8 .. Graup 'C? Rse425=15-500-  .Selection . . 20«'3‘26 years (Relax< Degrée with: - -
gator. v Non-gazetted = EB.i5-560w - ; © able for Govemment Econamics or |

*  wxSubject Non-ministe- 20700 . Servants upto 35 ¢ ‘Statistics or
to varia- riale - . vears -in accerdance Mathematics as
tion dew. with the ord&rs or a subject from .
pendent’ . instrictions issued any recognised A
on work- - by the Central University. .
*

load.

-Gove mment) .

Note: The “cru,cial date fo;:f; &temining the ‘age' limit

mentioned-in column 6 in each ase will be the
closing date for receipt of applications from

s

candidates in India {{(other than Zndaman and

Nicobar Islands and\“tbaksha&feep) . - In respect

- of posts, the appointment to which is made .
through the Employment Exchanges, cruclal date
for d&termining the jage limit will ir each case

e the last date upto which employment exchanges
are asked to submit 'the names. :

w

4]

LT ¥
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Whe ther. age and Period of Method of recruitment
educational. C;Ja- probation whether by direct rec-

In cass of recruitment If a repart-
by promotion/deputatiay mental pro-

Circumstance s in which

“R IR0 Pubhiin Sarvice

-1ifications: if any ruitment or by depu- transfer, gracgas from motion Cormi- Commission 1s. to be
préscribed ‘for (Years) tation/transfer and which promotion/depu-  tiss exists, consulted in msj\ ng
direct recruits pemntage of tl'e Ve tatlon/trancf"r to ke what ig its recruitirent. B
will apply in cancies to ke fijlled made., composition, : -
case of promo- ) by varicus method. J -
tees/transferees, BN . '
- - 8. : S o » _ 10, - ':.i' 11 17 Ty
Age: . No. 2 years . % by pn:mot:y.on, - Pmmotion.- Non-Central Group 'C* NoOt ‘applicéble' '
Eaacational | Fe - falling which by Dépa rtmental . _,
Qualifi- Ye g transfer on &Epi MP\x.c;mo'c;Lon .

tation/transfer ~omndttee as Jora& 'D' in

cation:
: failing both by
direct recruitment.
50% by direct -
r.ecm:.tmant.

constituted
frem time to
tinme,

O*‘flcerg in z, ntral /"ta‘t,e'
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' 4) Pessed HFAS in the yeer YW 197 from the Osihabt

Univezas.t-.y phtting 41 _&Lm_'r_rgn;_ with-(a) uatm- L
watics and (») Economics'?

)

.u) Paaaed w&aﬁ An- t:.he year 1981 £xom’ tha mar}ip’&r o
nnim:l.ty‘, hal Pnt’.t:ing Ain zgg_c_:g_s;g_ o '

93)2&:@.&.39_1_93&145&%9“ C s
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c / ~ Rocalm 2?,
' No. 2/1/85-Admn.III
Government of Indfa

Z*w -
8 ‘/V‘ 9(3
‘Ministry of Textiles

Office of the Development Commissioner(Handicrafts)

West Block No.7, R.K.Puram,
New Delhi = 110066.‘

~ ' Dated the, 20th April, 19884
—

L | ' Office Orderxr e ——————

Shfi Ché&nam Mani Singh working as Investigator in the pay
- scale of Rs. 1400-40-1800-EB-50-2300 on deputation basis 1b:

Marketing and Service Bxtension Centre, Imphal is hereby appointed

as temporary Investigator with effect from 1. 1.1988(F/N).

This issues with the approval of the Development Commissione:
(Handicrafts). i :

K A.K. Kntty )
Joint Development Cémmissioner(Fandicraff

To - 5

le Accounts Officer,Central Pay & Accounts Office,O/o the DC (H),
.. New Delhi.
2. Accounts Officer (Hgrs.),0/0 the DC(H), New Delhi.
3. With reference to their letter No. Bstt. (A&R)PF/CMS/Acctte/
6=-87/1045, Accountant General (A&R®), Manipur, Imphal.
Asstt. Director, Imphal.
5. Director (ER),0/0 the BC (H), Calcutta. -
6+ Marketing D1v1910n,0/b the DC(H), New Delhi.
7+ Shri Chanam Mani 51ngh Inkestigator,M&SEC, Imphal.

8. Personal file of%*Shri Chanam Mani Slngh,Investigator.
9. Office Order file.
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I  ANNEXURE- 4/i0
: e &
~— - | A
TRUE COPY

Government of India
‘ Ministry of Textiles
Office of the Development Commissioner ( Handicrafts)
L2322 33
West Block no. 7R K. Puram,
New delhi- 110066. . '
Dated ; 6.3.1987.

ORDER —

On the recommendation of Departmental Promotion Committee the Devlopment Com- \ '

-

missioner for Handicraft hereby appoints the following-officials as Investigators in the Pay
_ scale of Rs. 1400-40-1500-50-2300/- on regular basis in the Office / Centre and with effect
from the date mentioned against each. ,

S1. No. Name designation Place of posting Date of regular

present posting. On regulare appointment ~ appointment, Subject to
' recommended of Station.

L. Smt. S. Mathews Regional Office - 1.3.1987

‘ - ad-hoc Inv. regional (WR), Bombay :
office, (WR), Bombay. _

2. Sh. G.S. Parab M&SEC, Neemuch ~ do-
ad-hoc Inv. regional
office, (WR), Bombay. .

3. Sh. D.C. Thakur M&SEC. Jorhat -do-

~ ad-hoc Inv.
M&SEC. Itanagar.

4. Miss. Nagamani Rao, M&SEC, Nagpur - do-
ad-hoc. Inv. :
Regional Office (SR)

5. Smt. R.A. Krupavathi Regional Office (SR) : -do-

" ad-hoc Inv. Madras .
M&SEC Pondicharry '

6. Sh.RK. Sapru Advance Training ' ~ -do-
ad-hoc. Inv FAC, Srinagar :
FAC,Srinagar. '

7. Sh.AK. Sarma M&SEC: Gauripur -do-

-~ ad-hoc. Inv.

M&SEC, Shillong.
8. Sh G.S.Pillai M&SEC, Salem -do-
ad-hoc Inv. :
Attested M&SEC, Nagpur
Adlyocate '

9. . Sh.S.S. mazumdar M&SEC, Siliguri -do-
ad-hoc Inv. :
M&SEC, Burdwan.

10.:  Sh.S. Jahrin ‘M&SEC, Shillong ~do-

~ad-hoc. Inv. ‘

| M&SEC, Kohima. .

1. Sh.RK Jalali M&SEC, Srinagar  do-
ad-hoc Inv.

M&SEC, Srinagar

-



12.
13
14.

15
16
17,

18.

19..

20
21,
2.

23 .

_Sh.Bikash Dey

ad-hoc Inv.

Reginoal Office (CR), Lucknow.

Sh.D.C Debniath

‘ad-hoc Inv.
M&SEC, Jagdalpur

Sh. M.V.Gogte

‘ad-hoc Inv.
'M&SEC, Jodhpur.

Sh. Radhakrishna Shetty,

ad-hoc-. Inv.

M&SEC, Tirupati

Sh. R K. Dutta,
ad-hoc Inv
M&SEC, Neemuch

Sh. Umakanta Mishra
ad-hoc Inv.
M&SEC, Agra.

‘Sh. Indrajit Roy,

ad-hocInv. -
Regional Office (CR)
Lucknow.

Sh.VK. Handa .
ad-hoc Inv.

Regional Office (NE)
‘New Delhi. ,

,Sh. Ganapati Jha

ad-hoc Inv.
M&SEC, Almora

Sh. A. Krishnamoorthy,
ad-hoc Inv.
M&SEC, Bangalore.

Sh.P. Bhaskran Pillai
ad-hoc Inv. -
M&SEC, Salem

Sh.S.R.Devarajulu
ad-hoc Inv.

Regional Office (SR)
Madras -

- 3 s -
Regional Office (CR)
Lucknow :
M&SEC, Jagdalpur

M&SEC, Panaji

M&SEC, Bangalore

MSEC, Gwalior

M&SEC, Sambalpur

M&SEC Itanagar

Reginoal Office (NR)
New Delhi

~ M&SEC Ranchi

M&SEC, Almora.

M&SEC, Jodhpur

Headquarters Office ,
New Delhi-

-do-

-do-

1.3.1987

-do-

-do-

- -do-

-do-

" -do- |

-do-

-do-

Lo All the above officials on their appointment as regular Investigators will continue

+~ t‘f}\"’i"\a;f marmal nner and allaninnnac tharr ara nracantls Aravnns in tha ndhan conanitr in tha
H ’

|!ﬂ
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All the above officials on their appointment as regular Investigators will continue
to draw their normal pay and allowances, they are presently drawing in the adhoc capacity in the

same post. . . .
Sd/-
(R.B.GANDHI )
SECTION OFFICER .
Admn . IIT l
To !
1.The accounts officer, CP& AO, Office of DC ( Handicrafts) New Delhi.
2. The accopunts Officer (HQrs) Office of DC ( Handicrafts) new Delhi . :

3. ‘All, the individuals concerned . They are advised to get themselves releived of their present
duties to join at New places of posting at the earliest.

4. All Controlling Officers of the Indiyiduals concerned with the request that officals required to
join at different states may be releived immadiately to enable them to Join at the station at the
earliest / personal files of the individuals concerned.

5. All Marketing & Service Extension Centeres.

6. All Regional Offices. The pay of Sh. VK. Handa will be drawn by Northern Region Ofﬁce
against non -plan of Investigator.

7. The Director, marketing Division, Office of the DC ( Handicrafis), New Delhi.

8. Office order file. *
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GFFICE OF 'ME ACCOUNTANT cENERALLict) - SMINANK
MANTPUR: TMPHAL | Cthad

———

C Estt, (P&U/Order No. 153
C,p(.u : L 37 —-87

_ Ine folioulng ACCOLﬂtanuu are ‘promo ted to of‘1P1=t°1a
.;5;func ibnal ﬁraﬂn ocnior Acccunhqnts in the scale of pay. of Ry, .
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'if;tnlnc of Hend Quarter's e fice circular, No° GE/68/1387~ i_sueo
A ,,'urqu 1 tter No. 953—NZ/3( 8 datrd 17.8,87, They will’ be on-
;;2” . =probvtlon for 2. (tuo) years som ths\da+e cf the{r pronotisn
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21.‘5A C Shri A, eren 51noh (Offg. 5 0 ) - '-ﬁ.y
el ‘2.‘-' « thri H, Léisoni (5. T. ). ' : v AR
s T, LhEt L tmmn wqepal Singh (offg. Div. Acctt )
e e ehrt Ly Byagalunar Singh . , e
H, Nayani 0zvi el
N 3, Ralkapthang (S.T. ) S P
“Shri~K, Thohal Singhe, .-« . S L
Shri-A. dboton Singh - SRS - Lo
© Shri N, Shyam Singh
whri L,:BLQthr“— 51ngh . ‘ e .
‘.&’hr".P}‘I»’ -».‘f.fi'ﬂ}‘(”‘. :)Ih"]h L, e X . . : ‘. . ; '..j' ".“ S ' ‘
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e e by =

Smt.,
S thri

s .Shri K, Suithang (5 .?.) S e e A
TQ,'Shri T, Lungrei (5, 1.) ‘_,_ﬂ" o ;
by omts Heo Khanwih (5 T ol s o ST o
i omt,; Chlngoman ? B ? o e : T s LT E A

u%}Shri ShyamJai Singh U 0 a t I R ‘. i
$hri. %h‘ Bhagat Angh ( ng. i\l. CCt ) LT

“Shri Th, Ibohal Singh: e e .
© o Shrei k. Qibonchandra bingh PRRSCEEE .
toe dhri Mg Gunindra bSingh: | IR R e R T
Tk TOme, Sujata Choudhdry’ R R T
Shri RS, Banjamin (5.7T.) - g f_ A A ;
‘Shri- Ry Ka anuhiingpao: (8.7, ) TR
Shri H, LG & Man. (ST T,) - -~ e .

. -5hrd K. Nlkamsl Singh = SRR I
Shri Ch, f'l il dlngh ( On deputation ) AR R
“Shpi’ N, Peromsingh (5.C.

Smt., Ng. Ruth (5 r) (fo‘g. & 0)
Shri Khamkhotuan (5. T.). s A
‘Shri Y," NongbaljaoSingh - .-
Shri Ly Nokul Singhe 2 ' S S AT
- Shri Brojen Choudhury (Offg. 5 D ) S e
) .xShri U.KS Debnath o - {!‘»1v_g'{-. S
uhri Ng, Nelson (5 T ) ' L e
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&h:i Hy Tolen bin h = _ ,
Shri Kh Manglam Singh (5 C ) : - e
Shri 5, Balendra Sin gh I ‘ R
5hFi Ph, 5Ubhashchandza uharma . AR
Shri L," Joychandy’s ¢ oingh - ,
Shri.L, | Bidyachandra dlngh . T L
omt, 9, Sobita, Deyi - ' Loy ol
. Shri’ K. Dorendra Singh - s
Shri ThHe. Mg ‘Gangte (5 T.) : o
\Shri Umnkanta Ha’arlka T
.+ hrivKhogen.’ Gogoi- - IR T T
Shri Ranjit Hazarika - (s T) e
#9hrd Cahdhlram Pegu (S5, T,y - .-~ K
»Shrl Nirmal' Deori (S, Ts) R 4 .
“ Shrd L, Binode: Bihari Singh o '
Shri. L.'RaJen Singh. v A
Shrd M) Tomal Singh (5.C. ) oo
. Shri- Kv ﬂadhumangol Singh S i,
, ,thri Ki Chaoba Kagbui (5,T,) .. '~ co e
5hri T, Yaims Singh (u e, ) T
JYhri S KunJabiheri Singh ;'f S ' -
Vo Zhnat (5. T,) SRR
gidyapati Sinha

" 64y dhgnanjoy Singh. S RN R :
'555; “ uhri U“.Indrakumar Singh .- ST e S Coeg
168, “5hry Ch,- Brojendra 5ingh ”// e e .
67ﬁ}‘rl,uhri H. ' Jadymani. Siagh. , B T ‘
685 T Kmy 5ubtaté Choudhury , Lo e

6Y, - i L Iboyaima ‘Singh - 'i':' :

albocha oLWQh : AT SR . SR
NiSachibhusnan. Singhu R N R
hanu Inaotomb;. o ' s o '

hhouba Mei'te R N
oUramohon Lt rgh X o
KHobun (u;‘dgﬁv . N .
N k.’. bU i,, ?S ’~ 4 B
S0 ,oxchandra Singh (&\C ) 3 oy S
- 'y

o list-includss S\Ehri A Biren Slngh, BrOJen e
Chouﬁhury and umt.,Ngm‘Ruth uho ars: alreadQ‘beiciating as- u.Os/
SUp€rvisors as on f, 4. 87y CoQ%e WERELY - thegr ‘promotioh  as’ 'S,
Atcointants: is ‘anly notional 0 protect beir sapiogft‘

( ountants cad ‘ .
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: Deputz;gécountant General(A&E)
) /2 89/87 ae/aos..w SRR ‘,Dated 24011, a'r

i1, Pik.O _(Cocel)
2;,56ctetary to~ﬂ»




o e
,. ANNEXURE- /2

No. 7/2/88=Admn.III
Governiment of India
: Ministry of Textiles
Oifice of the Development Comm1551oner(Haid1crafts)

New Delhi - 110066,

Dated thez, 5th.Januiry, 1987y

S

. Subject.- Tentatile revised and updated seniority 1ist
of,Ipvestiaators.

Thz Final Seniority LlSt of Investigators last circulated:
vide letter No. 6/4/85-Admn.III dated 23.6.1986 has undergone'
. some chdngee due to retlrementc/appo1ntments/promotions etc.,
hence a tentative revised and updated seniority list as on

22.11.,1988 is herewith being circulated for information of
all concerned. "

The officials concerned are requested to check up their

relati.. rosition and other particulars in the seniority list.
Oo;~c~1*ﬁ:/:uugbst10ns in this respect if any may be sent
througl. :rovar channel so as to reach this office by 17 ,2.198

dedﬁLu conl of the objection may however be sent to tﬁls
office uLLectl; 50 as to reach us in time as it may not be
possible ‘to consider the representations received after the

duc date., It is mentioned that relative sen*ority of officials
appearing gt Sl.Mo. 95 to 127 is, as.per rules, is based on

the order of merit set out by Departmental Promotion Committee,
and it can not be chanced on the ground cf early/later date of
joining .or regularlsatlon. A

T
;-"1‘}/»'

. L Ak, rutty )
Jt.Development Comm1551oner(Handicrafts)

To | | -
1. All individuals concerned. L C
2. 2All Regional Directors/Dy.Directors. - R
3. All Reglonal Design & Technical Development Centres.

,
(\ijyw 4, Field #dministrative Cells, Srinagar/Varanasi. . = «
'///ﬂ " 5., Bssit, Director Admne.I/Admn,II/Marksting Division.. -
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Methoc of Date of “RoTho _
o ilpme > Recruitmant _Bizth SﬁJST Remarks -

N 3mt. oite Ganguiil P{\ Direct

" .3.1936

Officisting

on o»outatlon in DOP.

as Asstt.Director

"5 sa. B.G.B. ankolekeid " 16.8.1936 - Cfficiating as AD{Ad-hoc)
~. Sl Tars del PLnJ \\? i 26.5.1932 . - ~do=- '
, sn. S$.K. Sharma () " 12.3.1934 - ~C0o-
.. 3a. SeK. Malhotra .. " 15.10.1942 - Officiating as HPO
i. Sh. B~ Maonappa y, 9 " 15.12.1934 - ~ = Officieting as AS(Ad@hoc)
7. Sh. BeK. BRay, wah> " 1.3.1931 - ~Go- T
. Sh. D.Ce. Iangoria ) " 17.1.1948 sSG ' ~do~ (Hezdyuarter)
3. Sh. G.K.d4sthana bﬁb " 1.8.1960 - Cfficiating as Asstt.Director
10. Smt. Ma wa Devi " 21.8.1950 sC Officiating as Controller Group 'B!
i1. Sh. V.S.M. Nampgothry " 31.7.1932 _ Officizting as AD{ad-hoc)
12. 3n. A.Ce Gangal B 29.3.1945 - Oofficiating as HFO
13. Sh. J.Pe Jimri eV " 1.7.1931. - Officiating as AD (Corpet)
14. Sh. S.R. Verma && " 4.6,L946 - Officiating as Asstt.Director,
15. Sh. G.Re Thempi " 11.10.1945 - Officiating as AD (#d~hoc)
16. Sh. N.K..Jha %7 " 25.10.1952 _  Officiating 2s AD(ad=hcc)
17. Sint. D.S..Dudani.” " 14.7.1935 _  Officisting as HFO '
18. Sh. Satya Prakash " 26.3.1956 - Officiating as HPO . «
19. Sh. 4R Choudhry ™ " 10.3.1933 ,/’ - Giriciating .as AD(H)
20. Smt. . Sarojani ‘ Poomottee 15.4.1933 - {7’ -iating as HPO(Ad-hoc)‘
2l. Smt. S. Balan n 3.8.,1946 - ~do-.
22. Sh. Badri Prashed Direct 57771953-—-—-SC  Officiating 23 4FO. Presently

contd..-l/—
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42.

43.

-%6-
T (3] 14) 5) (3] T
sh. T.R. Gajbye Direct 24.4.1953 - SC  Officiating as HPO .
snri I.G. Kaware " 30.7.1949 sC | - ~do-
sh. P.C. Datta " 9411950 - " =do-
Sh. Bhubender Singh i 4.1.1954 - ~do-
" Sh. 5.L. Ddngaich " 2.12.1952 - ~ ~do-
smt. Pushpg Chaku " 2.10.1951 - ~do-
shri S.A. Razzak " 15.21952 - ~do= -
Sh. S.V. Ddshpande n 3.5.1953 - ~do~-
Sh. SaP. Aggarwal " 3.12.1953 - ~do~
Sh. R. Chandran " 23.9.1954 - ~ —do- -
sh. J.R. Chakrabarty " 2.1.1937 - * ~do-
'Sh. B.P. Rawat Premottee. 1.7.1931 - ~do-
Sh.  A. Sahdev Singh  Direct 1.7.1949 - ~ =do=
Sh. Mohinder Pal " 1.4.1952 - - -do-
Miss Mumtaz Banoo n 15.4.1953 - - Officiating as HPO(Ad-hoc)
Sh. M.S. Meshram A 2.3.1944 5C Officiating as HFO
Sh. Sant Lal - " 29.9.1944 sC Gificiating as AD(EP)
Sh..R. Chanrasekrar L 7.12.1953 - Officiating as HFO
Shg A+ Dhensekeren " 16.2.1953 Officiating as HPO(Ad=héc) ~— = 7
Smt. Site Krish.n Promocttee 6.7.1933 ~do-
Sh. V.D. Vets " 5.3.1939 - -

: .
contde..3/ cb
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3.. M.G. abjyankar
3. A.iw. patra
ol oweren Koo

qrt. D.o K oL
.. Chiranji

wn

sushila 5:

3.. K. Vardarajan
3.. Aashck 5sehgal

. raranjit singh
sh. V....3avita
Sh. T.L.CGupta

> -~

5 . K.S5. Rathcre

S .
roninler Pal
R mnix C- 1

D.l.

Khajme inuddin

g .

Wasnik

Davendra K ° >

Prcecrno tee
DL

Protect

vliect
Promoctee ..

VDirect

Pronmc tee
Direct
virect
virect
virect
D2

D

1.1.195€ >

;5(11:1936 sz

15.3.1953 -
23.9.1944 -

.22.10,194¢% -
23.12.1952 ' -

13.06.19502 -
G.0. 1945 -
'x..'.:‘:):’ -
- e -«L.'i'.-) 5C

_15.2.1945 sC

31.7.1958 -
15.9.1953 \
€.€.1946 T

0
i

e = - = e e wam woeoe e

G T T R @T

"Rresently

Officiating as H.EC.

-

Officiatipg as H.r.O.

C =GO~

- O —
Ofisiciatngas H.r.0.

Vfficicting as H.FP.u. (Ad-noc)

Officiating: as HPO (ad-hcc)

on desutution in
D Pereonnel.,
Officiating as H.P.O.

Presently on deputation in
—eptt. of Personnel.

Cfficiating as E.P.C.
Ocficiating as HPC(Aadshcc)

- O~

contd...4/-
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[ (2) 3) (4) B %)
61. St . K. Shogme Dirzct 10.7.19E5 - o
62. S .rpal Sinch " 25.8,1954 - Officiating as Sr,Ecocnomics
- ) Investigator through uPSC.
53,5 . i.K. Sharma " 11.10.1956 - - | .
6;. ¢ . 1:m Raj ! " 11.5.1951 - P:cseh'tly_ on “oputzticn ig D.OJPo
& '« . P.S. hahalingam. " 11.3.1955 -~ Officiating as H.P.O. A
. . . srinivasan . " 7.6.1954 — Officiating as HPO(&d-hoc).
Ko :I::d:r;;rrav.::-d " 5.5.295% ¢ -
- anda Upaahye " 10.12. 1952 -
- -der; Singh " 1n3-1951 sC
oy . " 12.3.1955 sC
. n 26.6.1952 - |
"o - - 28.2.1955 _ prespntly on derutation in D.0O.D.
_ siya u 18.6.1956 |
, M 17-7+1076 -
. n 7411, 1952 -
| e " 28.3.1957 | :
T " 15.4.1951 _ presently on dzyutation in CCIkE.
3 M 1.7.1954 -
WK n "2.1.1955 -
G b 15.1.1956 -
" 25.5.1956 - -
" 2.4.1952 -

Coﬂtd. » e :/-

WS



- —

B - il - — r————— K,
; B Hon T e s
‘ - -42~ -5 ="
.
_rf;; - : _ , ]
IO s — @ ©) €3) &) . {e)
~ 3. Sh. A.K. Tangry pirect 15.1.1956 -
£.. Sh. S.K. Misra " 1.11.1954 -
g5, .Sh., P. ROY Transfer 10;5,1947 - Presantly'oﬁ deputation in
- A « SR sIU (/0 Finuance)
/ 6. sn. Ehagwan Shankar Mesnram < Direct  5.6.1954 - |
; 7. Sh. A.H. Khan ' Trancfer ' —-. Precently q; aéputationmiﬁ
i/ . | M/o External Affairs.
6. Sh. surinder Kumar Direct 12.10.1951 - -
69, Smt. pushp Lata Salwan Transfer 24.6.1949 - Presnetly on deputation in
] 11/o Exrernal Affairs.
50. Smt. Radna Taniliani " 18.9.1947 _ presently or deputation :n
, | . _ Deptt. of’?ersonnel.
t1. She VKo Gulati. " 18.4.1952 - Gt
92. Sh, G.S. Sharma " 25.1.1940 -
93. sh. P.C. Sharma " 30.11.1955 -
. 94. Sh. P.R. Saxena " 3.9.1957 - .
! 95. Smt. S. Mathevs Promotee 29,.6,.,1939 - ;
| 96. smt. T.S. Alamelu " 4.7.1931 - -
57. Sh. A.J. Kandaswamy " 12.5.1948 -
: 98. smt. Avinash Chawla " 28,7.1949 - .
o g9, Sh. L.Re.-Jaichandran . " . 26.1.1953 -
100. Sh. D.C. Thakur T TS0 - -
101. Miss Nagmani Rao " 22.10.1947 - )
102 . Smt. Leelama John "

17-3.19545

contdes6/-
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3. SmijmReAs Kirupavathi promotee 11.10.1946 o sC
‘4. sh.| R.K&Sapru " 11.5.1951 -
;5. sh Asdlnl ‘Kumar Sarmah » 1.5.1954 - -
}S;vSh; G. SQmanatnan Pillai cou 5.6.1949 3§ -
27. Sh.bs.sm.Mazumda; " 5411.1940 -
) 8. Sh.t s.J&hrin '\ a 1.1.1952 ST
9. Sh. R.-Ke Jalali " 12.3.1956 -
} 10. Sh.fTh- Rajen Singh " 1.1.1960 --
11. Sh.xaxka sh Dey " 22.11.1956 -
12, Smt. Sunita Dhameja oo 21.5.1956 -
13. Sh. VK. J Jacob . o 13.5.1942 -
14. Sh. D.C. Debnath " 2.6.1953 -
15. Sh. MJVe Gogte " 15.1.1944 -
6. sn. R Eadnakrishana Shetty " 2.12.1953 -
- 17. sh. R.K. Dutta 2 10.7.1956 -
.18. Sh. -Tamb D. Souza " 4.6.1958 -
119, Smt. Meens ahuja " 13.4.1956 -
120. SH. 'Mma Kant Mishra " 27.1.1953 -
- 121. Sh. Indrajit Roy " 1.3.1954 e
12?.-Sh. VoK. Handa " 5.4.1944 -
123. sh. Canpati Jhe " 20.7.1944 - —— e
124 . Sn:v7.Krlsnnamoorunv " © 22.7.1953

contda...?/-
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(17 (2) - (z) (4) (5)
125, Sh. P. Bhaskaran Pillai Promotee 2.5.1943 -
126. sSh. K. Gouri Prasad | " 1,54,19'55‘_. . s o
12;7. Sh. S.R. Devarajulu " ilS.‘l.l950' sC \\ ‘\
12¢.  sSh. Zopi Chand Garg- Transfer 11.4.1951 - S
129. sh. Chanam Mani Singh— Direct T 1.7.1055 -
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The Developme nt Cemmissioner(Handicrafts) .
Government of fntliaptilndistry of Textiloes,

Wumt,ﬁlock Me.VTI;R, K Puram,
Mew Dolhi-110 066.

Threnqgh proper channel,

Subjecti-Request for revisioh of tentative and

“f.
A

Sir,

= oo o= e

% )| Inviting a reference to my reptementations dated 20.01,
1989 and 13.02.1991 on the tentative revised and updated
seniority list of Investigators,I once again beg to state as

followss :

1. I had joined in this Department as Investigator at
the Marketing & Service Extension Centre, Imphal on

deput§ tjon v.e,f, 01,01, 19850

2, My députation_waa régularised/abse;bed in this Depar-
: tment w.e.f, 01,01.1988 under the Head Quarters order

No.2/1/85-Admn, III dated. 20,04.1988 in the scale
P8Y Rs.1400~40~1800-EB-50-2300, .

3. I wos 'rowoted as Senlor Accountant in the scale of ‘.
POY P3. 1400~40~1600~50-2300-EB=60=2600 W.e.£. 01,04, 87 |
viZie erder No,Estt(A&E)/oxrder No,155 dated 24.11.87
from the Deputy Accountant Genersl(A&E),Office ef the
Acceurtant General(A&E) Manipux, Imphal which post is
hdgher in grade than the poest of Investigater which

I am hnlding at present, ‘

4. Havini no doubt about justice in my”present Depdrt~
- ment T was confidént that my seniority will be congi-
Do dered from the initial date of my deputqtion_i,d,
a 01.01.1985 with this confidence,I was not tempted
either to go back to my parent Department when I got
promotion in higher grade or te immediately represent

for my seniority ut that time.

5. Since, T om suppose)to hold the pest of higher grade
in my barent Department on 01.01,1988 i,e, the date
of abgorption in this Department, I expect that my
reguloxr promeotion in the above higher grade shall

alses b into account in fixinag my seniority.
B * /

contd, 2/~

updated Seniority list of Investigators,

8



6. In view of the above,‘I eamestly pray that my seniority
“ba counted from the date I have becn holding the post of
., .. »Investigatoxr on deputation i, e, 01.01.1985 accoxding to
. _.-wthe Conselidated erders en Seniority vide Office Memo-
“in s randum fe,22011/7/86wEstt(D) dated 3.07,1986 of Ministry
o' yveeof. Personnel,Public, Grievances and Ponsiens( Department
"'l;"_rj.pf‘.:_,;P.emannel"ta'nd'jT:aining),Gw_efmiénﬁ: of india,gsince the
’pest o7 Benier:Acceuntant in ‘Acceuntant General (A&E),
~::Manipux, Imphal ‘18 ‘higher post than the post of Investi-

DR
PEAL 2]
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.ga?_;'u?r-- vhich;X am‘ hqldir}g New,

e ' Yeurs (Faithfully, =

N | WY\&V.'_

- DatedsImphal. ' (' Ch, Mani 8ingh')

IR Iﬂvéstig;ité}:',
M&SEC, Imphal ‘0/0 DC(H)
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2 o . STA¢\ - ‘a~iaixﬁlizﬁﬂi‘u;giigzpfxifv/4
i Grvmssﬂaa tikala, /& . ' Tale 321915+ - :

i} Governmant of India
T Ministry of Textiles
?OG]Off,ice of the Development Coamissioner
Eausder M. ;_w"_‘_._" (Handicrafts)
.- Dam,, .Ql:,‘.,’.[’;;(f]/,,._ :
g i) : [ ' ) ) . \
Qf“}': ‘Zrﬁ[c;ﬂfN‘E; 9;"""" Marketing & Service Extension
g, 0 Indinl Min, of Texie, CentresPaona Bazar tMasjiad Rd,
MR e, Claan 1 -~78) 008 {(Aner. . / I,mphal-" 5 001.

muem
' No.ﬂSEC/;MQ/PER-32/84-85l;ﬁé' | November 20,1991,

can

To

Ihe Regional Director (NER)
yo thuiu.c.(ﬂandicrafts)

Ganeshguri,Kaylanpur,
Guwah ati-781 006,

Subjectsr-Tentative revised and updated Seniority list of
_ Investigatora._

Sir,

kindly-rater to this office letter of aven number dated

~ 26th March,1991, on the subject above, I am to forward herewith
the further idpresantation for seniority received from Shri

- Ch, Mang Singn,investigator for favour
onward transmission to the Head guarter

of your comme™nts and \
8' Office,Naw Delhi, ‘
In this regard,I am to 8tate that in terms of the Mahual
instructions For Restructuring ¢f Cadres in IAAD(1983-84),
of the Comptroller and Auditor General of India,the ¢adre of
the Audj.ft:ot" was bifurcated in audit Wing carrying different
8cale of pay w,e.f, 1,4,1984,vide Para 1312 of Manual of Inst-
ructions Foy Rpatructdrfnq of Cadres in AAAD( copy enclosed
,;Aass. Annexure-Il), As per b;furcation, 1f he continuedu,r_; tﬁe_
OUffice of the Accountant General,Manipur, Imphal, he w«::xvfd(}‘b‘e‘
sntitled the higher scale of pay {,e,

of

Rse 425~800 as an Auditor,

'yur%her;at the time of deputation to this office Shri
Mani, also opted the scale of Pay of Investigator(426-700)
Wel, £, 01,01,1985, which is equivalent to the scale of Auditor,

It is,thersfore, Taquested to kindly reconsider his
Caie and mdy be recommended to the Compatent Authority to
fix his.Beniority in the grade of Iavestigators w,e,f, tha
date of deputation 1,s, 01,01.19g5,

Encli- 3-Apnexures,

: Yours f tﬁfully,
Attested |

7 I ( s. Jiﬂuwv :

_ Assistant Diractor (Ha’mdierafta)
Copy tos=-

= . .
The Development Commissicner O .
(Handicrafts) L

New Delhi-110" 066 .
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GOVERNMENT OF INDIA

ELEGRA\[ . HASTAKALA OFFICE OF THE DEVELOI’MENT' ' /)((\/

COMMISSIONLR FOR HANDICRAVTS
North Eastern Regional Offiee.
Kalyanpur : Guwahati-781 006

;PHONE 3 60174.

No...":: ,

- i

s ‘” EF’~/ 1/2/Admr\- /9 4-95 / A 8 - Date 10<05=1994...

| : Dear SR Selloma R
IR ‘The representatiow of Shri Ch.-Mani Singh,
Inves tzgator of "Maﬂ(etm«g & Service Extenslon Centre,
n ’,O/o the | DC(Handicrafte) Kohina” for fixatien of his
i g senlormty is Fendlné akﬁﬂkadgyarter Office, NEW'Dthl
sinee a long time. :
1 A photostat copy of the represmtatwn ig
ﬁ | enclosed fer your Xind. reference. ’
| 1 shall be grateful if you could kindly expedite

the matter. T ,
' With M&‘—Q‘W

To Yours Sincerely,

Shri L. 8.N. 3alins, . e .
Addal. DPev.Commissioner(H), (L.HatZzaw) .
0/0 the D.C.(Handicrafts), ' . '

West Bleck No.7, R.K Puram,
New Delhi- 110066.

—~—ET
ey

HAelvocate - ' : L kkRARA
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Ty ; hat hun w.zkhg ih -t,.oa npa.ygy oﬂ Iun.u““___;,{..:

‘hri R. Ko”ﬁtmr‘ .A.S. . 9
Bevelopment Cemmissiener for Hanucraftt. | A
O ffiae of the Dev,Cemm, (Handietaﬂta)
West Bleok !o.VII:R.K.Pwm ‘
New Dalhl«-uo 066 : B

Q_h:o:gh Pﬁpor c}maaﬂl) ’

Snbj.cia-ﬁumblo tequest ferx ﬁxaﬁhn .s a{ _
.;sealokity w.e,f, 01.01.1985 in the
c“n Qﬂ IIVEBTIGA‘I'OR

Sl.r, ‘ - . .
with. lﬁo toapcci:, T hdvc hho honoﬂ' ‘to d?aw !iﬁi‘ ‘k!"ad

attentien on &ho ﬂollowtng Eaatﬁ for ﬁavom of conliietathn -
end neeessaly, ordetn

4) ‘Thes, X had jolmd h tmo 0“&« of t‘h- Mu“tant
~ General:Minipur,Imphal as- Atutor on oa.oh. 3,98 1»[
" ghe pcuo ‘of pay-is, 330-560v S

%) i‘ushcr. I had Joinol 4n" the muu- 03 thd Devé vélepomE
" Commissienes (Handiersfts) ,MiEG,imphal omM.Gl.J’&S’f
. as Innct&gau&! on deputaggion &n the ‘seale oL pay: .
- =700. (Cpr of :ppiumltmuo: naoud}f

&48) - rhat.duhg ny «puuegon ' ,thu Offikes e m',”v.l,’,?”

s .meng’ comuaoaox(nau&arasq) +3 shad ‘heoen: iven: pretosma;
sreMotion te S, Aseswitajf(equivalens te Gy, Auditer)sy .
the Aedsuntanti General: ua.g,imu thc »ncl. :

15,425-000 (dopy enalesed) , ~ 1 | 1 N
:.',iy),- oplin s

mm&’uhmr (Handicrausf uuunuﬁgatué(oo’pymnq;’
 and ‘my-senlerity is ceurted w,e,£,01; 04. 1_98.7:,1 the
‘dadie of Invnﬁl.ga&,r(aopy ouclond).

v) Thag, due to ‘the @ifferenes of 1(ene): uaﬁh'nemnmmy‘ |
. absekptien: ‘and premetien of 33 (thlrﬁy three) m./aﬁ i‘of-
. keepets,X. ﬁu npo:nodu by the abeve 33({Ehirty thru) __

. perseis in the senierity list ef Invesiigatet ! '

o i) mﬁh-r. ln ihe M.mi;-.oiiny ahnspﬂcn. x hu ,gtnn’ ,n
, ropmmﬁaﬁin Yo' treat me as transfer ef ‘service éoh

o, one.Contray Geverasient #y effioe te anether Central’’

. Gevexanent Offiee and revised. ny: ah“tptioﬁ uuzﬂ.nl.r.,

., BuE,I hag reesived -a Mone frem. ihe fhen By.Bifecter-in-’

" ,eharge ef andtl(upy enaglesed). Lnuu o! ‘sensidering

C L my eage’ iavouably.“, .3 bepe m same §,e, consbdesa~:.

P tien ef my ease Imuqu w« lu ﬁo sons. Mmhn#nﬁtn
l@cum“ ‘hlﬁ ﬁ MO - o y B

. — 7‘ N :
’ “.aﬁb‘-‘ 2/". ) , .
i S \
" §
L o \



o -57- T

8 2 3 . T 4}’\ :

v“) Cﬂ)udot’ing oa the apove ﬁaatl,x LA od your honeur
e kl.aily wonaldir my ceee symnatho cally en. hwml-

_$tarday ground ‘apa counted @y Bonierity w,0.%,70;
' 1 Oba.sns,.»themvma Koeg' me just abeve 33(th£rty.m.roe)-

. premptane sines T came’ an dépatzgion and work ia ‘my
g pmnnﬁ nwaxmnt when ehey wora st:om-}*ee;sam/um.

¢ I mt— !u.chemﬂom.raquutc& e.hat yuu wﬂ.&& e -juauee
- in.my. n.o»’:hoapiig*ia fminé Ry fiontay. ht;m&uagloa N am B c&ng
b«u« ok my- jun “Rave eegomne . aanier ‘te me. in_ the cadre
BN 2 Iavuﬂgaenx.\ imagn ‘groteful teo yoa,s&r. i

e

Yol Kindly: ' Vlaa » -£EOR, the mnta agoay x am
at!ielzzmg* ' tj QO?tem’ yearu. T < ! -

,
’ - r :14
o :
o <L "
" - " b
. * ‘3‘ % ’;!
: Rk / A
e
2 ;
. v“, _':
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’
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S _ARNEXURY- A
wdae gon : .
GOVERNMEINT OF INDIA L )§:7
(MINISTRY OF TEXTILES) ¥
Oflice OF e Development Commissioner ( Handicrafts )
Markel!ng & Service Extension Certre
Gram HASTKALA PW.D. AREA
Telephone - 22¢7; ; KOHIMA - 797001 . NAGALAND
_ Camp;, nm.o.mhau.
Ref. ”""nsm‘/xour/w/u/sz-n ~ Date-26+ 31 1999,
Te )
The Regiena] mrm.ﬂnm
0/0 the pav, Co‘tmiuhmﬂmndicntta)
cqnuhquti:hyltnpur.
(;uwahl':l-?ﬂl C6.
——==2%1-781 gcs
Subjecty., Fervarding ¢f the feoresentatien of 8hri ch, Mang 8ingh',
Investigater reqaraing lixn_uon of hig senierity 4p the
| cadre ef Investigater, ' ‘
-..-.-.----.--..-.
8ir,
I em te fervarqg herew!in the Fepresentatien *f ghri ch, Mani
8inqh.1nvutiqator far fixatien of hig senferity V.o, f, 01,01,05
in the cadre *f Investigater for ervarg trunssission ¢4 HeQre,officq
New Delhi for faveur of Cons{derstien and NecCessary actien,
In the abeve Cennectien, {¢ 13 peinted *ut that,
(1) spra o, Manl gingh YRS arpeinted ag Investigater vig,
HeCra, erdar m.‘/J/SZ/Amn.ux datey 30.01,198% in the
8Cale of h.(25-15-£5-15-560—20~700. '
$14) aq Per entry ghewn in the rervice bn_)(bof 8hri ch, Mani
2ingh hay ppeinted a4 Teperery Invoestigoter v.e,f, 01.01,88
vide H,ora, erder ¥9.2/1/85-ammn, 117 dateq 20,04, 1988, pyt,
88 per Mnal uniority 1{st of the Imastigﬂ.on as en
15. 03,1993 circulat og vide H,Qry, Office erder 06,7/1/93
Adnn-144 /249, dated 12.10,1993,ny, Gate of regular appesfa
Nimgnt ag Investigater 4, 01.04.1987‘.c'ommont upen hi,
Sbserptien after transfer on dcpuuthn.
(iii) In tha aferasafqg senler{ey liat the bethed of recruftment
shewn g direct,As per service beek, 1t 14 net claared
S vhether hi, Fecruitment we, A recte o "on trmngferw en
d‘oputation.
Lv) As per MJors, 0ffice letter D®.4/3/82-Admn. 111 mas dated
29.11.84, 8ht Ch. Mang 8ingh way selocted for the Pest of
Investigater in the scal, of h;.425-15-500-38-,15-560-20—700
Attegted ®n deputatien basis ang tftervards he ves finmally 8bserbed,
% cate A% such,the methed of Tecruitment {n ny, Cese sheuld be
Acle "tnnat-rm\ instead of "drect = gpq K services fer fixing
of serdericy MY be ceunted v.e,f, 01.01,198% i,o. the date
he jeing {n the Department,
xhd.-a. Btateq, A qu:guithtul;y,‘

o - S": N . s
N A i o
e o

( V.M. Fhasap )
A3SISTANT DIPECTOR( A ¢ c)
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e : T - ., ‘ \
HT?: E!ﬁ%?"r?%%’ ' A ' ;~','.‘-‘:' % 7 7 Gf&\-nl . DY(;RAP“ND oo
gevgfa ¢ SA0174 i p ¢ REGISTERED T 5566311;:

56")123 CrEN TS e pe pe : L1432

Telex : 233-2333 “Silp in°
Fax Ne. : 0361-560]74

W§§$i¥_.~ﬁ'&036|'-5ﬁm74 ! GOVEEMMENT OF MEDEA-7 -y
e | MINISTRY GF TBXTILES
dul.;;(w e ' Office of the Develepnert Commissioner (Handicrafigdy
m”ﬂ oq

Frafay fywrg A1G | F'I-"? frsg O Tfﬂe &%

AT, U4

‘ 31.1_'0

pested
Aot

{ Karth Fastern Reglon )
‘\“LVA A4 Ué. G &l ~hf URT GUW -\HA'II 781 006

! - ' -
CaE, RTETE 1000 (et A { ASSA M)

. ol |
Ne.NER/1/72/adnn. /97-98 % mteds 25/74? %
TO ' \ ?4-

Y7
RS

he wdopmam: ccmmiasionctﬂ!). " MASEC
Office of the D;C, (Handicrafts), 0[O0 the D Jland.
West Block Ne.7, R.K.Pum. Kohima=" iNap

w =ﬂm=“&=

subject g rerwarding of the rapmzentation of sbri cﬁ.

Mani gingh, Investigator.ussc.xmima for
fixatien ef his seniority in- thc cndre of
Iwestigntora. .

aa****a**aa J;

'Y am te ferward herewith the mpresentation of ahri ch.utni , —~
singh. Investigatot.mssc.xahima aldngwith all relevant papers for
fixation of his seniority in the cadre of Investigatar for favmr
‘of your kind and necessaxy action,
‘ . AB. stated by the aAsstt, Dircctor(m oMSEC;X@hinn vido his Icttgr\
n..msmc/xoa:lbr/i&/ﬂ-@e atd. 25/7/97(cepy enclesed), it s mccmmena'
that the services of ghri ch. Mani 8inch, Invastigator who s
selected for the pest ef Investigater in the scale of Rs.425-700 on
dmutation and. '1"_|1f:*'~fina11y absorbed may be ceunted for: fixing of his
'sonmtity w.e.f. 01-01-1985 i.e., the date hn joins in this -
department. -

Youra faiehfully.

Encless- As above. (1 8 shoeds) ‘ | /
. | o : (L.Hatzaw),
t.‘:'opy to 3~ REGIONAL DIRMOR(NER) .

/ Asstt. Director(H),

MSEC, 0/0 the DC(H),
KOHIMA.

e g

. {Le.Hat 7
- REGIONAL BIRECTOR{NER).
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To

Shri R.K. Mathur, I.A.S.
Deyelogmenp'Commissioner for Handicraft,
Office of the Dev. Comm. (Handicrafts)
West Block|No.VII; R.K. Puram

New Delhi-110066 :

«  (Throuyh proper channel)

Subpect:- Humble yra)er for fixation of my
seniority w.e.f. 1.1. 1987 in the cadre
of Investigyator.

Sir,

In :continuation of my lony pending and repeated

representatios may I submit the followiny few facts. to your
honour for'favour of kind and sympathetic consideration:-

1. That, I came on deputation.as Investigator w.e.f.
01.01.1985 in the pay scale of Rs. 425 - 700  from the
Accountant’ General Manipur, Imphal where I was holdiny the
post of Auditor/Accountant in the pay scale of Rs. 330 ~560.

2. That, I have been reguesting since beginning to
absorb me| in the Office of the Development Commissioner
(Handicrafts) as Investigator in the scale of Rs. 425 -700.
The concerned officers had recommended my case stronyly for

such absorption and the Head Quarters Office of the

Developmen; Commissioner (Handicrafts) had also recommended
and considéred my case favourably-well before the completion
of 2 years of my deputation period. (?:3\593)

3. %. However, it was ‘the vestéd‘interest of a few lower
officials of the Head Quarter Office who did not want my
absorption; therefore defeated .all the positive moves of my

{absorption]despite clear instructions of the then ADC/DC(H).

!

4. Wheh my case was matured for absorption in the officé.

of the Déveldpment Commissioner (Handicrafts) after the
completion. of my 2 years of deputation on 31.12,1986,. but
again the vested interest of a particular group in the Hd.
Qrts. Office deliberately delayed my case of absorption and
preferred to process the case of promotion of 33 (thirty
three) officials falling in the feeder cadre’ to the post of
Investigator, prior to processing my case. (#-10 =12

5. It is amazing to note that a total number of 33
(thirty three) officials were promoted to the post of
Investigator in one go in contravention to the rules. The

roaster points for direct/ promotee/transfer etc. were not.

given due : honour and nor the reservation roaster. was duly

taken caré of. Thus, violating "all adminstrative norms,
such mass promotion were deliberately given,

Contd...2.

LY
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6. As a result of the aforesaid undue mass promotion to
33 (thlrty three) officials, I suffer a lot as my case was
dellberately taken only after such mass promotion. Thus, I
was placéd lower to all those 33 (thirty three) officials
who were |given seniority w.e.f. 01.03. 1987, contrast to this
I was given senlorlty w.e.f, 01.04.1987, i.e. the date I yot
proforma {promotion in my parent Department i.e. Accountant
General %anipur in the pay scale of Rs. 425-800.

7 - ThHus, by mere 1 (one) month, I have been placed
jmnior to all 33 (thirty three) officials. Howevér, my case
could well have been considered w.e.f. 01.01.1987 i.e. the
date when I . had ‘already completed 2 (two) years as

deputatiénist and for. = which the Department had also already

recommended.
t

In view Qf the facts mentioned above, I request your honour
to klndly consider my casé of absorption in the office of
the Development Commissioner ° (Handicrafts) w.e.f.
01.01. 1987. If possible I may be given seniority w.e. £.
0l1.01. 1985 in the cadre of Investigator treating my case as

transfer . of service from one Central Government Department

to another Central Government Department.

It is therefore requested once more that you will do
justice in my case keeping in mind my mental humiliation, I
am ‘suffering because of my juniors became senior to me in
the cadre of Investigator. I will ever remain grateful to

you sir, :if you kindly help me to escape me from the mental‘

agony ‘I em suffering for the last 11 (eleven) years.

b i
EnqlosureFr -1 (Juvur)sheets .

Yours faithfully,

N o

Camp : Delhi (CH. MANI SINGH)
_ Dated 4th May 1998. Investigator,
‘ M&SEC, Kohima,
Nagaland
Copy to ;—
Shr1 P.K. Anand, IAS f

Addi. D.cC. {¢Handicrafts)
New Delhi - 66- for favour of klnd i
information and prrusal.

(43 9)

Y

th 2D



GOVERNMENT OF INDIA

: - ( MINISTRY OF TEXTILES ) | _
Office Of The Development Commissioner ( Handicrafts )
“Marketing & Service Extension Centre ' '

Gram : HASTKA&,A P.W.D. AREA

Telephone - 22671 , A ' KOHIMA-797001 : NAGALARD
Ref. No.,:MSBG/KOHI [P/ 1479899

oo
e Reglonal Director(NER)

4/

Date...20405.41998...........

Office of the DiCy(Handicrafts)
GaneshgurjKaylampur,

Subjectie Forwarding of the representation of Shri Ch. Mani Singh,
- Investigator regarding fixation of his seniority in the
‘eadre of investigator. ‘ ;

‘an.an’ﬂa---cnuuvunlt'.h'-
811',

I an to foraward herevith the representation of shri Ch, Mani
8inghyInvestigator for fixation of his serdority wee.f. 01.,01.87
in the cadre of Investigator for onvard transmlssion to H.Qrs.0ffice, !
‘New Delhi for favour of consideration and necessary action. |

Encls=js §{tated above.
b Iburs“faithfull'y, |
. 5[5\ 9%
o Asstt(. Diregtor ,&c )
Copytos= * ‘- |
", The Asstt.Ddrector(Adsn.III) . |
" 0/C the Dev.Comn.(Handicrafts) | ; !
West Block No.VII{R.K.Puram, .
Bew Delhi«110066+ for favour of consideration and,
ct ' necessary action. - .. . %
wl@%
Attested ' . Asstt. mrecﬁqr ( &C) ]
. [ 1 1 ] .
Mj%oeqte" | L o g , ]
I/.
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ian Za Go Hatzaw
©.gyional Director (HC)

To

f

No.NER/1 /4/Admn/98

e ANNEXURER v

1t| CS001T70, Son

Telex 0 M8 ”H] Ship mcf

Has Hu (RN 7T B PRI AN |
T GOV REIND N O A

MINMHS TRY OF LEX LIS

O e ol the I)r\'qfh}}um'nl Connditisatiier (Handloralia)

KALYANP UI( (;ANI Sll(JUl{l (:UWAHA =78 1000

BH006 ~(BFHIR ) mtmmme e ommm e i AASSAM)---

CAMP-- KOHIMA(NAGALAND)
Datedz 20 00) 098

The Deveiopmgnt Commissioner(Handicrafts)

- 0/0 'the Dev. Comin.(Handicrafts)
Wwest Block No.VII;R.K.Puram,
New Delth.’66 . )

Subject:-i

FPixatien of seniority of Shri Ch. Mani Singh,Investigator

' 'w.e.f. 01.01 1987 in the cadre of Investigator~regarding.

Sir, - ;

!

I ain to forvard herewith the’representation of‘Shri Ch. Mani

Singh,ln?estigato: 6f Market1ng~& Service Extension- Centre, Kohima
regarding Subject"mentioned'abOVe for favour of- kind consideration
and necc%ssary acticn with the recommendation that his ~senlority.

in the cadre of Investigator may be counted 1n this. Department A*
v.e.f, 0“.01 1987.

6
)

Encl:-As! stated above.
£3,.80a180 adove

Copy tOO o

i

Attested

(]

Yours{fa;thfnlly,

( ZAW ")
REGIONAL DIRECTOR( NER)

. The Asstt. Director(A&C) ‘
M&SEC,Kohima=werst. his letter no.MSEC/KOHI/
- PF/11+/98-09 dated 20.05 1998.
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“Shri R.K. Mathur, I.A.8., \! \/
Development Commissioner r)(l_
(Handicrafts), oo A
Office of the D.C. (H), (el )

New Delhi. '\\\»\(.
) . .
Subject;- Humble prayer for’ fixation of my seniority. in

the cadre of Investigator.

Sir,

In continuation of my long pending and repeated
representations, may I submit the following facts to your
honour for favour of kind and sympathetic con31deratlon.—

(a) That I have been representing to fix my seniority
w.e.f. 1.1.1987 in the cadre of Investigator, a copy

of my earlier representation is enclosed for kind
perusal.

(b) That I have been communicated by this office earlier

that the said seniority w.e.f. 1.1.1987 cannot be
"given to me.

(c) That I have to further submit that as- the RR for the
" post of Investigator provides for 50% promotion and
50% direct recruitment, failing which transfer on
deputation/transfer basis. The seniority between the ]
two categories has to be fixed in the ratio of 1:1 ..
i.e. promotion : direct/transfer on deputation/transfer.

(d) Whereas, as mentioned in paragraph number 5 of the
order No.5/1/95/Admn.III dated 8.9.1995, I have been :
) placed | junior to all 32 promotees which 1is against ;

- the rota quota system provided in the RR of the post
?s:om SJU ..+ of Investigator.

T\ . 1}2 "f" In view of the facts mentioned above, I request your
famit- honour to. kindly consider my seniority which may be fixed
abtLeast at S.No.33 inbetween Smt. S. Mathew and Shri A.J.
Kandaswamy, if not w.e.f. 1.1.1987 for which I have been
requestlng to the department. However, keeping in viewygmy

51ncer1ty and hard work, it would be a reward for me,  if
my seniority is fixed w.e.f. 1.}.1987. S

Thanking you,

'*’Ef Qi A ok ' . Yours féithfully,
MmULVTAS &bt

a2 N)I\‘ i
Dated 5th Feb., 1999. (CH. MANI SINGH)

¢ . ‘ Investigator,
amp sy Dallu . M&SEC, Kohima,
Nagaland.
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| . : gbgzto' qﬂ/
C & ' No.5(1)/95-Admn.ITI Ykt ///////// .
‘ A Gevernment of India '

Ministry of Textiles
Off:ce of the Development Commissioner (Handicrafts)

,!., - v -‘5--

l .West Block 7, R.K. Puram,
| New Delhi - 110066.

Dated lst March, 2000.

éubject:~ Tentative seniority list of Investigators - reg.

With;regard.tc his representation dated.5.2.99,cﬁ the
subject mentioned above, Shri CH.Mani Singh, T;;EE?igator,
M&SEC, Kohima (presently on deputation) is informed that his
request has been considered as per rules on the subject and

can not be acceded te.

W
m)B
(S.K. Jana) )
Deputy Director (Admn. 111) “

7

Shri CH.Mani Singh,
Investigator,
M&SEC[ Kchjma.

G

Deputation address:-

shri. Ch. Mani Sﬂgh
Project:Officer,
MﬁknﬂJxerainﬁlhxnciInh&
Lanphelpet, Inphel ~ 795004,

MANIECR,
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Smt. Tinno Joshi, LA.S.

ﬁ)evelopment Commissloner (Handicrafts)
Office of the Dev. Comn (Handicrafts)
West Block No. VII; RK. Puram,
New Delhi - 110066,

13

Kind attention of Shri S.K. Java, Deputy Director (Admn.I)

Subject : : Humble prayer for fixation of my
i»eniorlty in the cadre of Investigator.

Madam, ~

facts to

1.

In continuation of my long pendmg and repeated representations, may I submit the following
your honour for favour of kind and sympathetic consideration.

That, I came on deputatlon as Investigator w.e.f. 01.01.1985 in the pay scale of Rs. 425-700 -
from the Accountant General Manipur, Imphal where I was holdmg the post of Aud:torl
Accountant in the pay scale of Rs. 330-560.

That, I have been requesting since begmmng to-absorb me in the office of the Development
Commissioner J(EIandlcraﬁs) as Investigator in the scale of Rs. 425-700. The concerned -
officers had recommended my case strongly for such absorption and the Head Quarters
Office of the Development Commissioner (Handicrafts) had, also, recommended and
considered my case favourably well before the completion of 2 years of my deputation
period (Page - 1 t0 9).

r'.
u

However, it was the vested interest of a few lower officials who were working at the Head-
Quarters ofﬁce;dunng that period did not want my absorption, therefore, defeated all the
positive moves of my absorption despite clear instructions of the then ADC/DC (H).

When my case v}/as matured for absorption in the office of the Development Commxssxoner
(Handicrafts) after the completion of my 2 years of deputation on 31.12.1986, but again
the vested mter'est of a particular group in the Head Quarters office deliberately delayed
my case of absorptxon and preferred to process the case of promotion of 32 (thn'ty two)
officials falllng'm the feeder cadre to the post of Investigator, prior to processing my case

* (Page 10 - 12).’

That, 1 have tolfmther submit that as the RR for the post of Investigator provides for
50% promouon and 50% direct recruitment, failing which transfer on deputation/transfer -
basis. The semonty between the two categories has to be fixed in the ratio of 1:1 i €.
promotion : dlrject/transfer on -deputation/transfer.

Whereas as mentnoned in paragraph number 5 of the order No. 7/1/93/Admn.I dated

12.10.1993, 1 have been placed junior to all 32 promoteés which is against the rota quota

system provndcd in the RR of the post of Investngator (Page 13 to 18).

Contd..2/-

|
i
i
t
I



*

(o
/‘

-

-c3-

r7/ As a result of the aforesaid undue mass.promotion to 32 (thirty two) officials, I suffer a lot

o as my case was deliberately taken only after such mass promotion. Thus, I was placed
lower to all those 32 (thirty two) officials who were given seniority w.e.f.01.03.1987, contrast
to this I was given seniority w.e.f. 01.04.1987 i.e, the date I got proforma promotion in my
parent Department i.e., Accountant General Manipur in the pay scale of Rs. 425-800.

8. Thus, ’by merée 1 (one) month, I have been placed junior to all 32 (thirty two) officials.
However, may case could well have been considered w.e.f. 01.01.1987 i.¢., the date when I

had already completed 2 (two) years as deputationist and for which the Department had
also already recommended.

In view of the facts mentioned above, I request your honour kindly to consider my seniority
which may be fixed at least at S1.No. 34 in between Smt. S. Matews and Shri A.J. Kandaswany, if
not w.e.f. 01.01.1987 for which I have been requesting to the department. However, Keeping in
view of my sincerity, and hard work, it would be a reward for me, if my seniority is fixed w.e.f.
01.01.1985 in the ca{ire of Investigator treatings my case as transfer of service from one Central
Government Department to another Central Government Department, (Page 26 to 30).

It is, therefore, requested once more that you will do justice in my case keeping in mind my
mental humiliation, I am suffering because of my juniors became senior to me in the cadre of
Investigater. I will ever remain grateful to you Madam, if you kindly help me to escape me from the
mental agony I am suffering for the last 14 (fourteen) years.

Yours faithﬁﬂly,

. ' _ | 3 ;
" Encl :- .00 sheets | M‘ ot

: (Ch. Mani Singh)
Imphal, ‘ Investigator,
the 31st Jan. 2001 Now on deputation as
' Project Officer (Handicrafts)
ICM-Imphal
Lamphelpat - Manipur

]
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Smt. Tinoov Jushi, IAS

Development Commissioner for Handicrafts
Office of the Dc\ Comunissioner ( Handicmﬂs)
West BlockNo -VII; R.K. Puram

New Delhi - 1]10066 (kind aftention of Shri.S.K: JanqLD_epm;nmAr,Adm@.;l)

1
1

Subject': Humble prayer for fixatioh of my seniority w.e.f. 01-01-1987 in
~ the cadre of Investigator. ~-

Madam,

With due respect 1 have the honour to draw your kmd attention on the following

facts for favour of consideration and kind perusal.

oy
i —

“ (1 1o

1.

2.

3.

4.
At{,eﬁ{e&

- -

-t

That, l came on deputation as lnvestigalor welf. 01-01- 1985 in the pay scale of
Rs. 425- 700 frem the Accountant General, Manipur, Imphal where I was holding
the post of Auditor/Accountant in tbe pay scale of Rs. 320-560.

That, I l;mve bcen requesting since begmmng to absor’b me in the office of the
Development Commissioner (Haiidicré;ﬁs) as Investigator in the scale of
Rs. 425 - | - 70C. The concerned oﬁicemhad mcommended my case strongly for su:
absorpuon and the Head Quartcrs Office of the De\elopment Commissioner
(Handicrafts) had also recommended and considered my case favourably well before
the complelion of 2 years of my deputalion period.

However 1t was the vested mtema& ofa fa%‘ lower officials of the Ilead Quaners
office who did not want my absorptlon, therefore defeated all the positive moves of

| my absorphon despite clear instructions of the ADC/DC\H)

When my case was matured for abkot”plion in the office of the Developmert
Lommxssxoner (Handlcraﬂs) after the complehon of 2 (two) years of deputation on

31-12- 1986 but again the vested mterest of & particular group in the Head Quarters :
~ Office dehberately delayed my case of absorpuon and preferred to process the case

of promouon of 33 (thinty three) officials falling in the feeder cadre to the post of
Inve cstxg'xtor, pnor to processing my case.

Contd.. . .2/-
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5. Itisamazing t%o notc that a total nu'mbcx’f 3'(min'y three) officials were p;otnotc_d to
the post of Investigator in one go in contravention to the rules. The roaster points for
direct/promotee/transfer etc. were notéﬁ:én due honour and nor the reservation roaster
was duly taken carc of. Thus, violating all administrative norms, such mass promotion
was deliberately given. '

- 6. Asarcsul of"lhc aforcsaid nndue m3ass promotion to 33 (thirty three) gfﬁcia]s, I

suffer a fot as my case was deliberately taken only after such mass promotion. Thus,
I.was placed fower to all those 33'(‘1hir(y three) officials whe were given seniority
w2 f. 01-03-1987, contrast to this T was given sepiority we f. 01-04-1987. e the
date T got pmtf'orma promotion in my pareﬁl Department i.e., Accountant General
Manipur in the pay scale of R. 425-800, '

7. Thus, by mer§ I (one) month, T have b:en'p?aced _ilinior to all 33 (thinty three)
officials. Ho'»v;ff:ver,' my case could well have.been considerad w.e.f. 01-01-1987 i.e.
the date when I had already completed 2 (two) years as deputationist and for which
the Department had also already racemmended. |

In view of theifacts abovce, I request y6ur honour to kindly consider my :cas'c of
absorpuion in the office of the l’)evelopmgqtfkmmissioner (Handicrafts) w.e.f. 01-01-
1987, If possible, I may be given seniority;w.e.£.-01-01-1935 in the cadre of Investigator

: ? . : 'Y A ‘««4’” " .
treating my casc as tiansfer of service fmq due Cetrnd Government Departient to ancther

!
Central Government Department. o

Itis, therefore, requested your honour will do justice in my case keeping in mind my
mental humiliation T am suffering he cause my juniors became o senior to me in the cadre
of Investigator, T will p\er remain grateful to you Madam, if you kindly hejp me to escape
me frotn the mental dgony I am suffering foz the Iast 16 (sixteen) vears.

Yours faithfully,
T L A
Cx Lot
(Ch. Manl Singh)
Investigator

Now on deputaiion as Project Officer (11C)

NCUI-H/C Devt. Project, Manipur
ICM, Imphal, Lamphelpat

fa



No. 5(1)/95-Admn.I1I
Government of India

Ministry of Textiles
Offlce of the Development Commissioner(Handicrafts)

West Block No.V1I, R.K. Puram
New Delhi-110 066

Dated : 10.06.2002

Sub]ect Tentative Semorlty list of Investigators inthe O/o the
~ DC(H) as on 31.5.2002. .

The'tentative Seniority list of Investigators in the O/o the DC(Handicrafts) Is
being circulated herewith for information of all concerned so that they may check
their placement and other particulars. The discrepancies /-objections / suggestions
if any, may be sent through proper channel so as to teach this:office within
30(thirty) days of issue of this list. An advance copy may be sent directly to the
undersigned so that it reaches this office in time because it would not be possible
to consider the representation received after the due date:

, : oz_,u.Q_
Encl: As above

(S K. Jana)
Dy. Director(A&E-1) -

To:-

Alm'individuals concerned

All the Regional Directors (NR/WR/SR/ER/CR/NER)

All the RD&TDCs, (OkhIa/Mumba|/Bangalore/Mlkata/Guwahatl)

All the M&SECs/CWTSCs. .

FAC., Srinagar & Varanasi

Asstt ‘Director Admn.II/Admn.11I/Admn. IV/Marketlng/P&R Sectlons[T raining
Sections.

Hindi Officer for Hmdu Version.

_ 8. Guard Fle
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’ ( 4 Tentative Seniority List of Investigators of Office of the Development Commissioner (Handicrafts) as on 31.05.2002.
Name Method of Date of | Date of reguilar Educational Whether ~ Present plare =&
recruitment Birth appointment as | ~ Qualification SC/ST/OBC
X B Investigator ' :
Sh. A.K. Tangry Direct 128.04.1956 | 23.08.1980 M.A. (Eco.) - Hgrs. Office, Nee 7%
Sh. A.H. Khan Transfer 05.03.1945 | 15.05.1985 B.A. (Hons) - Hgrs. Office, New ==
Sh. S.K. Bhatagar Direct - 12.10.1951 | 18.05.1985 B.A. (Hons) - RO (NR), New D=
Smt. Radha Tehaliani Direct 18.09.1947 | 15.05.1985 M.A. (Pub. Admn) - Hgrs. Office, New. ,.{
, > : -(Presently on deges <4
Sh. V.K. Gulati Direct 18.04.1952 | 15.05.1985 B.A. - Hars. Office, Nev: 123
Sh. P.C. Sharma . _—| Transfer 30.11.1985 | 06.03.1986 B.Com. - Hagrs. Office, New 32
Sh. P.R. Saxena ﬁ-/ Transfer - 03.09.1957 | 06.03.1986 B.Com. - | Hagrs. Office, New:# 2= J
Smt. Avinash Chawla” Promotee 28.07.1949 [ 10.03.1987 Matric - Hagrs. Office, New 4.:5% J
.| Sh. L. R. Jaichandran Promotee 26.01.1953 { 29.04.1987 SSLC - M&SEC, Tirupati:
.| Sh. D. C. Thakur Promotee 01.07.1950 | 01.03.1987 High School - M&SEC., Jorhat.
.| Ms. Nagamani Rao Promotee | 23.10.1947 | 01.03.1987 SSLC - M&SEC, Mysore _~
.| Sh. A.N. Dhawan Promotce 04.10.1946 | 23.06.1989 B.A. - | Hars. Office, New i35
.| Smt. Leemma John Promotee 17.03.1954 | 09.03.1987 SSLC - Hgrs. Office, New D&: /4\
.| Smt. R.A. Krupavathi Promotee 11.10.1946 | 01.03.1987 B.A. SC RO (SR). Chennai.
.| Sh. R.K. Sapru Promotee 11.05.1951 | 01.03.1987 B.Sc - M&SEC, Jaipur
.| Sh. AK. Sharma ‘Promotee 01.05.1954 | 01.03.1987 B.Sc - M&SEC, Gouripur
.|'Sh. G. Somanath Pillai Promotee 05.06.1949 | 01.03.1987 SSLC ~ - M&.SEC, Trissur
18.) Sh.S. Jahrin = Promotee | 01.01.1952 | 01.03.1987 Hr.-Secondary ST M&SEC, Shilong
.| Sh. R.K. Jalali Promotee 13.03.1956 | 01.03.1987 Intermediate - Hagrs..Office. New Dz
.| Sh. Th. Rajan Singh Promotee 01.01.1960 | 27.03.1987 B.A. - & M&SEC, Imphal
.| Sh. Bikash Dey = Promotee | 22.11.1956 | 01.03.1987 B.Com - --+ | M&SEC, Burdwan
.| Sh. Sunita Dhamaja Promotee. - | 21.05.1956 | 09.03.1987 B.A. - Hgrs. Office, New Deiti
23.| Sh. D.C. Debnath Promotee 02.06.1953 | 01.03.1987 B.Com - M&SEC, Siliguari
.} Sh. M.V. Gogte Promotee 15.01.1944 | 01.03.1987 SSC - M&SEC, Jodhpur

.-

\
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u?z -
| Sh. R. Radhakrishna ‘Shetty | Promotee 01.12.1953 | 01.03.1987 B.A. M&SEC, Hyderabed
26.| Sh. RX. Dutta - Promotee 10.07.1956 | 01.03.1987 SSC RO (WR), Mumbai
27.] Sh. Jacob D’souza Promotee 04.06.1958 | 01.04.1987 SSLC RDTDC(TW), Bangalore
28.| Smt. Meena Ahtja Promotee 13.04.1956 | 09.03.1987 B.A. Hars. Office, New Delhi
29.] Sh. Umakant Mishra . Promotee 27.01.1953 | 01.03.1987 | Matric M&SEC, Bhubaneshwar
30.] Sh. Indrajit Roy Promotee 01.03.1954 | 01.03.1987 H.S.L.C. M&SEC, Itanagar
’ 31.| Sh. V.K. Handa Promotee | 05.04.1944 | 01.03.1987 Hr. Secondary - Hars. Office, New Delhi.
32.| Sh. Ganapati Jha Promotee < 20.07.1944 | 01.03.1987 Matric M&SEC, Dumka
33.] Sh.*A. Krishnamurti Promotee | 22.07.1958 | 01.03.1987 SSLC M&SEC, Mangalore
34.! Sh. K. Gouri Prasad Rao Promotee 01.04.1955 | 02.04.1987 B.Com ‘| M&SEC, Gwalior
35.! Sh. S.R. Devarajulu - | Promotee 15.01.1950 | 01.03.1987 SSLC RO (SR). Chennai
//36.] Sh. Ch. Mani Singh Transfer 01.07.1955 {-01.04.1987 B.A. M&SEC, Kohima
¥/ 37.] Sh. D. Bhattacharjee Promotee | 25.10.1958 [ 01.07.1989 B.Com {1 RO (CR). Lucknow
38.| Smt. Sncha Lata Vermani | Promotee [ 25.11.1957 | 01.07.1989 B.A. “Hgrs. Office, New Delhi
.| Sh. J. B. Patel Promotee | 01.06.1956 | 01.07.1989 B.Com M&SEC, Surat ‘
.| Smt. S. Lakshmi Promotee | 13.04.1951 | 14.08.1989 SSLC RO )SR). Chennai -
41.| Smtr Baljeet Kaur Promotce 25.08.1956 | 01.07.1989 B3.Sc. Hars, Office, New Dellu
2.{ Sh. Achyut'Kumar Das Promotcc 10.04.1954 | 25.10.1989 High School M&SEC. Agartala
.| Sh. Suresh Toraskar Promotee 16.02.1956 | 25.10.1989 SSC M&SEC, Panaji
.| Sh. Dinabandhu Mondal Promotee 20.11.1948 | 15.10.1989 HSLC M&SEC. Mudhabani
] Smt. Sujata Ahuja Promotec | 12.05.1957 | 25.10.1989 M.Com (B/Admn) Hgrs. Officc. New Dclhi
.} Sh. V.K. Mahajan Promotce 11.05.1955 | 31.10.1989 M.A, | M&SEC, Kullu
.| Sh. Surendra Mishra Promotee 30.12.1958 | 31.10.1989 M.A.(Pol. Sc) ‘M&SEC. Ranchi
.| Smt. Kuldeep Kaur Promotee 12.06.1953 | 31:10.1989 M.A. : Hagrs. Office. New Delhi
.| Sh. S.V. Jain Transfer 01.03.1953 | 03.01.1990 B.Com i Hgrs. Office. New Delhi .
50.| Sh. Surender Pal Direct 22.03.1964 | 16.11.1992 M.Phill MA&SEC, Jammu .
51.| Sh. Anirudh Kapil Direct 14.10.1968 | 29.01.1993 B.Sc. FAC, Srinagar. Camp Jammu |
.| Sh. Pawan Ji Raina Direct 27.05.1966 | 11.05.1992 M.A. (Eco) M&SEC. Jammu
53.| Sh. Santosh Kumar Direct 05.07.1965 | 23.06.1992 M.A. M&SEC, Neemuch
“54.| Sh. Surendra Kumar Dash | Direct 07.06.1968 | 25.06.1992 M.A. M&SEC, Sambulpur
55.] Sh. Abdulla Direct | 25.06.1973 | 16.04.1994 B.Sc. M&SEC, Varanashi
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Tﬁje. Smt. Arati Singha Promotee | 11.11.1943 | 14.07.1994 B.Sc. - RO (ER). Kolkata Il
T ¥<571 Sh. Dinami Singh Promotee . | 01.11.1952 | 26.05.1994 B.A.(Eco.) - RO (NER), Guwahat |
58.| Smt. Saramma Iype Promotee 14.01.1955 | 12.04.19%94 B.A. - Hgrs. Office, New 3 xéhi J
59.| Sh. K. Raju Promotee 03.10.1956 | 19.08.1994 M.Com (Coop- - M&SEC, Pondichers i
_ ' Mang) :
60.1 Sh. N. Venugopal Das . Promotee 10.06.1953 | 11.05.1994 M.A. (Pub. Admn) - M&SEC, Thxruvananhapuram i
61.{ Sh. V.M. Janekar Promotee 01.05.1958 | 12.05.1994 M.A. (Eco.) OBC M&SEC, Aurangabd ‘
62.1 Sh. D.D. Desai Promotee 05.08.1960 | 06.05.1994 B.Com . - RO (WR), Mumbai
| 63.1 Sh. B.K. Chanda Promotee 01.12.1946- | 26.05.1994 Matric - M&SEC, Aizwal ;
64.] Sh. S.K. Raina Promotee | 31.03.1953-|12.04.1994 -] B.A. - - M&SEC. Jammu =~
65.] Smt. Rajni Batra Promotee 01.07.1961 | 12.04.19%4 B.A. : - Haqrs. Office. New 1lhi ';
| 66.| Sh. VK. Srivastava Promotee | 01.07.1961 19.04.1994 Intermediate - RO (CR), Lucknosy i
67.1 Sh. Dipender Singh Promotee 01.01.1964 | 11.05.1994 B.A. (Eco.) SC M&SEC, Agra ‘ i
68.1 Sh. Ramesh Chandra Promotee 06.09.1960. | 12.04.1994 B.A. ' SC Hgrs. Office, New. kelhi ,
69.1 Sh. R.K. Verma Promotlee 05.12.1957 1 08.08.1994 B.A., LLB - CWTSC, Lucknow }
70.1 Sh. P.C. Pandey | Promotee 17.12.1946 7] 05.09.1994 B.A. ' - RO (CR), Lucknaw i
71| Sh. G. Chidambaran Promotee ~ 73.06.1956 | 25.02.1995 Hr. Sccondary - M&SEC, Barabunk !
72.| Smt. Parveen Bala Promotcc 12.05.1962 | 18.09.1995 Hr. Sccondary ) - Fgrs. Office, New Elhi —]
73.| Sh. Saroj Kumar Singh Dairect 17.01.1968 | 11.02.1997 M.A:(Eco.). Dip.in |~ - Hars. Office, New lhi \
) Rur.Admn.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH 233 GUWAHATI

O«ie NOe 339 OF 2002 .
Che Mani 8ingh

R AER}M.

Union of India & Orse.

++eee Regpondents.

In the matter 0£ :

Written Statement submitted by
the respondents
The humble respondents beg to submit the para-wise

written statement as follows $

Te That with regard to the statement made in para 3,

of the application the respondentis beg to state that the

contents of the O-A. aré not correct as stated. It is

further to clerify that the applicant is aggrieved by the
decision of the Department conveyed to him vide letter No. 3
5(1 Y/95-hdmn -ITI/461 dated 1.3.2002. Since the applicant

is égi‘tating the above order in the Hon'ble CAT vide the

present O«is dated 7.11.2002 as such, the same is barred by

e

“$)

the time limitation as prescribed under Section 21 o: CAT

sct, 1985. As such, the O.A. is liable to be summarily

dismissed. _

2. That with regard to the statement made in para

L.1 10 43, of the application the respondents beg to

state that the matter of records.



N
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S That with regard to the statement made in para 4.4,
of the application the respondents beg to state that the'
contents are not cqrrect as stated and as such, are denied.

ﬂhe period of probation for the post of Investigators ig 2 years

to the Direct recruitees only and not for the persons absorbed

as transfereese.

4. That with regard to the statement made in para 4.5
to 4 .10, of the application the respondents beg to state that
the contents ®mf are not correct as stated and as such, are

denied. The deputationists are absorbed as ransferees” as
w—r

and when there is clear vacancy. As per RR there is no hard

e NS
and fast rule that a deputationist has to absorbed. As per

!

his request and provisions in the RR his case was examined

for absorption as a "transferee" and with the approval of the

competent authority he was absorbed as Investigators on tempo-
rary basis wee.fe 1.1.1988 (F/N ) vide Order Wo. 2/1/85-pdmn.III

dated 20.4.1988.

5e That with regard to the statement made in para 5.1,

Qof the application the respondenis beg to state that the
ﬁcontents are not correct as stated and as such, are denied.
" His request to absorb as Investigator was taken up when there

wes a clear vacancy as per RRs and hence there is no delay or

; administrative lapse.

| 6o That with regard to para 4 .12, of the application

i the respondents beg to offer no comment »
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j T That with regard to the statement made in para 4.13y
of the application the respondenté beg to state that the contents
are not correct as stated and as such, are denied. The conten-
tion of the applicant is misleading and not correct as there
is no provigion in the RRs for deputationist that a person #fter
completion of 2 years has to be absorbed and RR does not say

that there ig a probation period for deputationist.

8. That with regard to para 4.14, of the application

the respondents beg to offer no comment.

9. That with regard to the statement made in para 4 .15,
‘of the application the respondents beg to state that the contents ’
are not correct as stated and as such, are denied. Here in the
updated Seniority list dated 5.1.1989 he was shown as "DirectX

by typographical mistake inadvertently. In subsequent seniority

lists circulated, the error was rectified and he has been shown

as 'transferece’.

10. That with regard to the statement made in para 4 .16
. 40 4.21 of the application the respondents beg to state thst

the contents are not correct as stated and as such, are denied.

Sorbed as Investigator as a transferee wee.f. 1.1.1988
T

hce he was promoted as Senior Accountant in the grade edquivalent

| tQ'Investigatér in his parent department wee.f. 1.4-1987,lhis

seniority as Investigator has been fixed as 1.4, 1987 as per

s o——T

DOPT OMMe Noo 2 2011/7/86-Estt(n)datg_d,3.7__986 Para Buh el

A communlcatlon was also sent to him on 1 .3 .,2000 informing him

that it was not found feasible as per rule to consider his

27 b3
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request for granting him seniority as Investigator w.e.d.

1 01 085 o
A copy of the relevent rule of the DOPT issued
vide O«Me+ N0.22011/7/86-Bstt(D ) dated 3.7.1986
is'annexed herewith and marked as Annexure-R-I.

1. That with regard to the statement made in para 4.22,

of the application the respondénts beg to state that the con-

tents are not correct as stated and as such, are denied. The

"applicant is completely confused, because earlier he was
~claiming seniority from 1.1.1985 and now he is claiming seniority

.1.1.1987. He can not claim seniority alongwith the promotees

who were promoted vide order dated 6.3.1987 who were promoted

on the recommendation of regular DEC.

1z That with regard to the statement made in para 4..2%,

-~ of the application the respondents beg to state that the

contents are not correct as stated and as such, are denied.

. The matter need no commentse.

13 That with regard to the statement mede in para 4 .24,

of the application the respondents beg to state that the

contents are not correct as stated and as such, are denied.

" Here the applicant is again confused. He is agking for seniority

weeofe 11,1987 after completion of 2 years on deputation. As
per notified RRs there is no provision of absorbing a deputa-
tionist immediately on completion of 2 years on deputation.
14 . That with regard to para 4.25, of the application

the respondents beg to offer no commentse

Verificationeeccecoeo
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VERIFICATION

e Gmp G e G e e W e G e

y I, Shri P=. Q)al;aﬂ_, byfb%/), » Presently
wbrkinga/ as $>po Dir ( Mfﬁ&) ~ @&’@C@ml«i, be ing

dilly anthorised and competent to sign this verification, do

! \
I‘gereby solemnly affimm and state that the statements made in

pars are true to my knowledge

b

a%nd"belief and those made in para . being

0 .
matter of records, are tiue to my information derived therefrom

ard the rest are my humble submission before this Hon'ble Tribunal.

I have not suppressed any material fact. | o

And I sign this verification on this Q0 th day of

Febraary, 2003.

Declarant .

a | ﬁf}ﬁr}&i”?\

% DY. DIRECTOR
; - Regional Design & Tceh. Deve, Centre
Olo The Deve. Commissicner(H)
Mo Textiles, Govt. Of India
Housefed Offico Complex
Guwahati 781006




| Bubject:

'Iyave been 1ssued by thils Departmen . to
down the principles for dotermining seniority of persons
appointed tp servicus a
For facllity of reference, D : '
}ave been consolidated in this Office Momorandum, -The number
#ud date of the original commun

~‘wargin so that the usurs may Te
"the context. in‘which the orier

T

1}4{3 9’1‘ /
0.1/11
£5..1PS
fta22:12 459

9,2 Yhere promotions are made on 't

_zoniiderad f1t for

3,1 The relative sanibfity-df a
‘nined hy the order- of merit in wi

9.3

o L | AV % B

_No, 22011./7/P8-Estt (D)
- ' Government of Indla a
. Jdnistry of Personnel, Public Grievances
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The urdersigned is directod’ to say'that instructions
t.from tiome to time- laying
nd posts unler the-Centtal Government. -
the impor tart—orders on thae subject -

fcation has been guoted in the
fer to 4t to upderstand fully.
in question was fssued,

SENIQLITY. QF DIRuECT BEQEHIIS‘ANDTEBQMQ$QQ§, o
11 direct recruits is deter-
, 1ich they.are.sglacted for
fitck. appointment on .the. recommendations of .tha U,P.S5,C or
nther sele:ting'authority,persbns,appointed;asia raesult of
an warlier selection being. senior to those gppointed us o
esult of -a subsequent s¢lection. - S .
‘he basis of selection by
2 D.P,C,, the seninrity of such promotees>sha11'be-1n-the
ordasr - in"vhich- they are recommetided for such promotion by the
Domalttee., Where promotions are made.on the gasis:ofjseniority,
subject t¢ the rejection of the unfjt, the senlprity of persons
promotion at the sawme timé .shall be tha same
as the relative seniority in the 1owcg;graQe»rrom.which they are ; |,
pranoted, Where, however, a person 18 COIEINBITY as unfit for - f
promotion and 1is SUpersuéeﬂ by a junior such.pérsons shall not, 'T‘=
.if he, is subsequently found su;table*andTpromotod; take seniori-
ty in th? higher grade over the junjor persons who had super -
‘seded him, - | > o
Where persons recruited or promoted initially on a temg-
orary hasls are confirmed subsequently in an order. differen
fron the order of merit ipdicated at the time - £ their gpp oln-
tment, sgnlority shall follow the ovder of contirmation anl not -

the.original order of merit. ,
get recruits and of promotees

0,4,1 The relative seniority of dir {
shall be determined according to the rotation of vacandies bet- |
wazn diréct recrults and promotees which shall be based on the i
quita 2f vzcan:les rescrvel Tor diractrecruitnent and promotiol l»
. eespectively im the Iecrultnen t ilnles, - ‘ - |
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2-4.2!'If'adequafe numbarfbf'diféct fecruits do not -become
avallable ;n'any*particular;year, rotation of quotas for
the purpose of determining seriority‘would take place only
to the extent of the e able direct recruits and the
promqtees." oo _ o o _ -

In other words, to the -extent direct recruits‘are not ¢

available the«promotees;willubevbunchad togather at the

" bottom of the scniority 1ist below theilast'gosition‘upto

. of rotation of quoths with re
';‘of‘qinectafecruits who become uva
. diraect racrui tpent quota vacangius.would,

which it 1s possible to determine seniority, on-the basis
ference to the actual nunber

ilable, The unfilled

_hovever, be

" earrfed forward and added to. the correspohding direct

.. pultment or promotionm guota yacancles(as the ea

recrwitmunt'vacaneies of‘the'noxt»year(und‘to;thﬁgﬂﬂunt

year vhere ne

between direct roeruits and promoteus, to the extent ol the
number-qf;vacancies for direct rebrui&slpnd;promotees.as '
determined'according to the duota for that year,the a
dlrect'fécruits‘selected'against the carricd forward vacan-
.ciuSnor»the-prévious,year vould be ploced gn-hlnc below the
last promotee(or dirsct reeruit a3 the coua may ka), in the.
sanior ity 1ist bas2d ‘on the rotationAoflvacQucies fer Lhat
year, . The sune rinciple holds gond for datermininu'seniof
rity in the even of  carry forward, if any, of dlrect rec-
ysa mey be

‘yinﬂthe,Subseqqeqt yeals .,

- The vagancius of a grade. to

iﬁdraﬁten vacancics.in the grude'arislng;in en
. 1966 and 1987 and that two -vacancles intende

TLIUSTRALLON: wWhere thb;ReCruitment Rules provide 50% of .
: ' pe filled by prqma&ion,und~the
yaeraining 80% by direct recruitment; and o assuming therec .

' ' ch of the year
g for direct

. pecruitment remin unwilled'duringleBG'and they could be

“fiﬁl@d'duriﬂg.198zk‘the seniority position.of the promotees |
C

‘njnd direcét recru s.of theso two yuars Will pe as under:

= 1086 - 1987 _
1, . . PL o . 9, PL -
- T DL - . _ , 10. Dl
3. - S 4~ , L ' 11.. P2
4 D2~ R 1z, . D2
5, m. 13, 3
e DR U
S8 PSS . - L ‘ 16, . DL
. R . ~ 18, D%
' ".' e 4 R . ' . . : . 20. .D7 .

“ , cessary) for talcing ‘action for direct recrud e
- ment fpr,the_tobal'humbar pecording to‘the‘usualfpractlce.
. Thernafter in that yeur~whilo,5uniority will be determined

dditional, =

=
'



é.4.3 In oruor to"hslb +he apuog;;{;g-authorities in deter-=— . (ﬁf

: p
. mining the number of vacgneins to be filled during o year G G
_under euch -of ‘the methods of recruitment prescribad, 8 O\ ’\\ \

. Yacancy Register giving a nupning'account of the vacancies d//

“arising and being filled from year -to yeag.may,ba-maintaine
-in the proforma enclosed. .. SO

2.4,4 Witha vievw to curbing any|tengancy of under-
: reporting/suppressing the vacancies to be notified to the
~ concerned authoritles for direct recrultment, it 1s clari- =
fied that promotees will'be‘tventhIaS'regular only to the
extent to which direct recruimment;Vacqnc$es‘are;reported
to the recruiting authorities on the basis of the -quotas
. prescribed in the relevant recruitment rules. . Bxcess pro-
motees, if nay, excesding the share failing to the promotion
quota hased on the carresponding figure, notified for direct
recrulmont WOuld'be treatad»only‘as'gighgc promotees.

HA OM No. o ,  §ENIQRITY QF TRANSFILBLS
élég?' 3.1 The relative seniority of persons agppinted by . :
2412,1959 transfer to a Central servica from the su ordinate offlces
o of tha .Cantral Government or other departments of the Cen-
., tral or a State Government shall be determined in accordance
- with tha,order'of'their'selection for such transfer..

3,2  Vhere such tran re effected apaipst spoecific
quotas prescri%e Eﬁé%ﬁgeﬁgc%aitggﬁt Ru,agE?%gg;rgRatﬁve' , o
‘senfority of such transferees:vis—a-vis'direct racruits or
Cpromotees shall pe- determined according to the rotatlon ol
vacnneies which shall be. based on'the,quot&S‘reservei for
transter, dyrect recruitment and promotion respectively in:
the Recruitrment Rules. Where the vacancles in any quota
or quiutas are carried forward, the princliples stated in
‘ para 2.,4.2 will apply,ﬁmntmtis mutandis in determining  inter-
‘o 88 seniority af the appolntees, : ’ B

L' 3,3 ‘Vhere a perscn is appointed by trancfer -in accordance
with the provisions in the Recrultment Rules providing for
such .transfer in the event of non-availability of suitable -

candidate by direct reoruitment or promotion, such transféres
'shall be grouped with 1irect recruits or promotees, as the .

.+ case may he, He shall pe ranked below-all direct recrults:
©oor PrOTOtGHST'ﬂw the case may -be, selected on the samé -
ssion, L T It _

4.1 In the case of a person who 1s initially taken on-
deputatlon and absorbed later (i.e, where the relevant
recrultment rules provide for "Transfer on deputation/
Transfer"), his seniority in the grade in which he is .
.rabsarbed will norpally be counted from the date of absor-

tion, If he has, howuver, been holdlhg AlFcady (on the
Safe ol absorption) the.ggmg_nn_aquixalanh_grade-gn rTegu~-

ar basig in his parent depar tment, such regular service
in the grade shall also be taken into account in fixing
hig seniority, subject to the condition that he will be
glven seniori&y from- - L R L
~ the date he hus heﬁn ?olding the post on deputation,
. L - 01" . [N
-=-the date {rom which he has beon appointed on a
repular ‘basis to the same 'or aquivalent.grade in his
L peront dopartment s, '
mhiehiotver 1s 1uteri N )
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. 3,4,2 . The £ixation of seni
with the abavu%principle,w
promotlons {0 the next n

- such absorption. In other wor
S £111ing up of vacancies in hig
‘absorpti.on. Co

, 1t will be opel
her grada taking p

‘3,6 - In cases in Which-transfefs.mre’hotIstrict1y~1h pub1ic
. interes’, theutransferréd'pfficers will pa placed: below all

. -officers appointed :egulurly~to-the_grade cn,the;date,of absor -
’ N Spacinl TYPUS QF ‘CASES,

vix ON 4,1 - In tha case. of . ex-pleurisy ex-luprost
No.,37/1/ patients,as havs baen”declared"non-infective and medically it
£+2-DGS for Government sarvice, bn,ro-employment in thc.same,posts fros
“dnted Fh1CH'they'wdré’discharged the actual previous‘serviQE'yenﬂgruT
1) 67,54y by -them should be-counted for seniority, The senioyity.or su b
' ' ther posts Will pe fired in consultaticn

suchfe.nT‘B 0

M No. pérsbns'fa;employgd in. o
_,rgé4éit—,-with“the Department of Pers. & Trge- . . - ;
osing tha pénaity-of}reduegigﬂ;ﬁe__: '3 o o

"1949,57 & 4.2.1 AT :o'rﬂ'qi 1np
_ ' fﬁdﬂ'or'ggﬁgvnr.tQ;ﬂ_JQWEFTL meescale

‘W3i13/4/5% Jovoy service, B
”Rps'dﬁrw'Eﬁ%?iﬁ‘1nvariab1y:5pqeiry:- : R e
1heTe50 - ‘(i)'_tbev'eriod,ofiredUQtion ~uhless the clear intension
Wf}“ om-No. . ds that the reiuctionvsﬁould pe permanent or for &
:) h 13/51.-~I:s';t.b '?"iindcfihitﬁl pGI‘iO;‘; e T -
L d1.A0AVE2  (11) - Whether oll such repromotich the Govt. ‘servant will
&}DN Naw. 7 peguln his original suniority in the higher garvice, - :
9,'30/63+ .. gracne. or post or hipgher timo-seale whitch had been . :
.t (0) i  assi ned to him prior to the lmposition of the penallty. 3
Ciete?eife’ g.n2 In - wh ) 10!  rop o specifiod period :
“ O . Qusus wvhure hhu!rqluction is for o speciflot perio , p
and 1is not-to.opurate;tdzpostpﬂnu.ruture {n:roments, the o
seniority of the Govt. servant may, unless the terms of the ¥
ondcr.offpunishment4provido.otherw sa, be fixed in the higher 1
pervice, grade’ or. posb ur o higher bime seale at wha it
baen. but for his reduction. .- - !

wonld have
' 4'2.3~-Where_thefréduction ~1s for a spe..
is t0<op6ratejt0‘postponé future increment! the-seniority g
of thu-Govt. servant -oR repromotion»muy,'uniess-tha terms, of I
pe fixed by giving ¢

.ifiedl?ériod am:l o
f

N - the order of punishmentlprovide otherwlso, !
X A . creiit for tho period of service rendorel LY ninm in the high=—
IEE . S er-service,.gnadc‘or post or higher time-- cale. ' - . ‘
g . . o, - . . . ) . f .
’ ,"%"""5/‘-
|
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Mia OM - 4,341 Ths-auxnlg;;ﬁmnlnzggg.ave not.entitled'for penefit
Ny.3/27 of the past service Nendered in ‘the previous organisation
65.05.11 for the pur pose of . their seniority the Nt
. b2, 2,665uch amployees are to pe .trented a 8 fresh antrants in the
& oM No, ;matter of their sendority, promotions atc. )
g/22/68-
Zett(D) dte , : R
6,2.69¢  4,3.2 Vhen two or more surplus employaesiofla’particular
grade in 8n offi ce are gglected on aifferent datas for,
absorption in 2 grade 1n anothertofficei‘their,interuse
Benibrity'in.tha.lattar oifice“wlll ba sama‘us‘1n their
nreyious‘ ffice pr.ovide'd that- ’ ‘
(1) . "~ no direct recruit hos boel selec
. to that grade in between these dates} and

(11) 1f there are no fixed quotas‘for_direct recruitment
' and promotion to the gradeﬂin question in the nev -
office no promotee has bheen approved,for appoint~

ment to that grade in between~thése_dates. v
4,3.3 Vhen two or more Surp1QS'Emp10YeGS'Df a pa
graie in an office are simultaﬁsously&éelecte
‘deployment in anather office in B.grade, theirvxnter—se
geniority in the particular grade, on radeployment in the
latter office, would be the same as it was 10 their

office, o | o
4.3.4 The above orders wouldinot.be-applicablc qn raspect
of personnel vwho are appointed on the pecommendations © '

.- the U, P.5.C. to'posts/servicegl'racnuitmen
through the Commission, 'Senionity'of»surplus otficers
appointed on thgvreeommendatidns of the“Commissipn‘will»he
deciled on marits»in consultation with the Commisslon.

&, -+ It 1 requestel that these {ngtructions may be
- prougt © to -the-notice ofvulluadministrative'auphoritles
for ;nrormatloni-guidance-and gompliance. c
____ (Hindi version will follow soon).
~ B -7
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A(ii): Yo. of

T ttl number af vacanotes"'-ff

urisin%gduninprthu yoar, s - ,
QjﬁégfggﬁCi\lJU!ﬁiﬁ—'-: Lo R e
(11 N 'of vagancies Lo - S
e filléd: S !
'-(a) Vdcancies of the - .
year (38 per q“°t“ I
prﬂscribel) .

AN yagancius of tF
- pvuvinus YEJT(S)
ght for '

brcu
(c) Toual ?-. -
vacannids e . -
ﬂotualld 111ed - T gade

o va ancias :

(1!1) Hn.. £
“parriel 4 forward

3. Ei.iJL_.AQH; 2

(1) No vacans
fiLlel »
ancies: of the - o

as per'q quota’

1ies to"

(b) “Va cancies of pr T
vious yeuT (g) brought

: fnrwxrl..:
(c) Tob2l

af vqcxncibs'7 | S |
oy Of yidled « ~
(111\ ho. of vacancles v LT .
arriod forward = e , _ L re—

- -—.-.-—.—.

-e —0‘0’0—0-0 .

rotg«l 1= TN methods of recruitment mentioned abov
o ohly illustrutiv nse he rulevant
~ r*cruitwenb rules 1llfbe‘rerlectgd

(i ? Ha,

n.-'—.—. -..—.—'



. Note-2:-

Lo _ S I
gn the cadres in which the yeerly vacancies are
sufficient in number to. be amenable fap division

, ggngcr the prescribel quotas it 13 considersd
tha

maintenanece of .this Nepgister alone will bs
adequate, In smallar calrus however, -whore the
humbér of vacanclus arising is somewhat occassional
and cne or two in a year, the appointing authori-
tles may hzve to maintain the'recruitment1roster,

as at. Present, to be clear about the me thod under
Which o particular vacancy has to be fillel,

| A ee—tmata—,

-~ noy Vo e meaage P mee R T
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL::GUWAHATI : BENCH
GUWAHATI . |

IN_THE MATTER OF s

0.4 No.339/2002

Ch.Meni Singh «ss bApplicant.

=Versug-

.Union of India & ors... Re3pondeﬁ%s.

t

REJOINDER OF THE APPLICANT TO THE WRITTEN STATEMENT OF

THE RESPONDENTS ¢

i

The Applicant most humbly begs to state as follws:

| /
1. . Tat wilth reference to paragraph No.1 of  the
written statement, the applicant states that the appeal -
is not barred by limitation as prescribed under section-2!
of the Central Administrative Tribunal Act, 1985.
2. That with reference to paragraph No.3 and 4 of
the written étatement, the épplicant begs to reiterate

i
the statements made in the Original Application. -

[

3. iﬁat'with géference to paragraph No.5 of the |
written‘statement; the applicant begs to reiterate
the statements made in the Original Application andv
| \
| \
’)- s Mo Sl
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/

further begs to State that the Director (Regional),0ffice
of the Development Commissioner, Hastern Regional Office

by letter dated 9.12.86 informed the DevelopmentCommi-

ssioner (Handicréfts) that thé service of the applicant
has ﬁeen found very useful. gié prayer for absorbtion
in the Department may be considered so that hié service
cen be better utilised, Thereafter, the Asstt,.Director |
(Handicrafts)‘by letter dated 2.4.87 informed the.
Development Commissioner(Handicrafis) that the applicant's
case for absorbtion was being deliberately delayedi by
some interested persons at the office and he was subjected

Ay

to unfair treatment. The applicant states that it is clearly

evident from the above letters that there was a delay

in considering his case for absorbtion.

innexure B/1 is a copy of the above
letter dated 9.12.86. |

pnnexure B/2 is a copy of the above

letter dated 2.4.87. . ,

4. - That with reference to paragraph No.10 and 11 to
the written statement, the applicant states thet his

grievance is that his case for absorbtion was not considered

at the appropriate time, and .thereby, he had to 1ose

09 Mot (kg



his 8eniority in his service career. It has been

/

mentioned therein that the applicant was absorbed as

4

Inveséiga%or as a transferee w.e.f, 1.1.88. The applicant

————

/

submits that 8ince he is a'transferee,his seniority
| _

ough£ to have been fixed w.e.f, 1.1.85. The appdicant
-further submits that Annexure-R-1 is not applicable
\
\ to the %se of the applicant. It may be applicable

te(the,cééés where the promotees and deputationists

! -
+

J/gré'considered for promotion at a time,

e

De That'with reference to paragraph No,12, 13 and
'14 to the written statement the applicant begs to )

reiterate the statements made in the Original ApplicatiOn.

Verifiéation.e...

\ l !
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I, Shri Ch.Mani Singh, son of Shri Ch.Aranjao Singh,

abed about 47 years, working as Investigator, Marketing

and Service Extention Centre, Kohima, Near N,S.F. Martyrs

. Park, Kohima-797001 do hereby verify that the statements

- made in paragraph nos. 1 to 5 are true to my knowledge

and those made in paragraph Nos, . are
matters of records derived therefrom which I believe to

be true and the rest are my humble submissions  before
this Hon'ble vTribﬁnal. I have not suppressed any material

facts of the case,

Tete ¢ 25/6/7200%

Tlace : Guwahati.

- [ RPN IS
éignatune )
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, | Government of India, l 7/(",' [dk.
o, ; Ministry of Textiles

.g_{‘,,fo/o. The Deﬁelopment Commissioner (Handicrafts) °
e [EASTERN REGIONAL OFFICE, g
L. 72 A8B, Ganésh Chandra. Avenue, Calcutta-700 012
R - KRR AN
. Noy ER/G=129(1)/1986-87 . December 9, 1986.
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' The bemelOppent Commissioner forvHandicrafts.r'.
‘Government of India, Ministrl of Textiles,
‘West Black Na. VII, Ram Krishna Puram,

ew Delhi - 110 068,
= :gf{Asggn&;og ﬁgggjg ngedto:‘Xi‘(Iﬁl
‘ M v— v. . B }

g s‘fQ{ggg];g*ypgrmanént sbsorption of Shri Ch, Mani Singh,
coo e Investidator, MSEC, Imphal,

Ry
Y

S
Tt

T v e s
T NS

  f” Sif; igﬁ::lf

~ U'Rindly refer to this office letter of even no. dated o
1-8-86 forwarding therewith a representation of Shri Ch. Mani -

. 5ingh, Invéstigator (on deputation), Marketing & Service Extn.,
" 'Cantre, lmphdl forlhiﬁ~permﬂﬂﬂﬂﬁ ahsorption in this Daptt,

.7~ In the meantime, the AD(H), of the centre hes informed
- that the period of 'his deputation will expire on 31-12-.1986. I
' ....would therefore, request you to kindly extend his deputation
Coe T ﬁeriodfasfhe'is the only accounts knowing person besides his
L knowledge of crafts of the Locality and his absence will create
stalemate.in the centre at this stage. He has exceptional appi-

A
(

»
' -"fgfgllentﬂrapport with craftspersons.

o | 'As“informéd earlier, the service of Shri Singh have been
‘....found very useful iin the irterest of public service and 8s such.

‘;his prayer for.perpanent absorption in this department may kind=,

*ly be considered symultaneously so that his services can be
- “better utilised in future too. ' S

S e , B ' .
i;fd. - ' Yours faithfully,
A $e ) ' ) { )
_-d"pw* B g ‘//\.'\ (/\rl ¢ t(L A,,u‘,/[:f;‘.
' ‘/1 ' \ ( KALYAN/K. DEY )
_ CiC. : DIRECTOR (REGLONAL)
o \UThe Asstt. Diceclur (1), '

M & S. E. Cuy 0700 101,
. " Imphal, |

o ug./

“f4tude for working in handicrafts sector and has developed exc- S
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Grean 3 VIAGH VALA

e | - Tale Hiaht. )\‘\lf‘& ’ ‘“
‘*’H; . e O S5
. _"(7“}"\' : “Govammont of Indw - N\ CORaR
- b MIHISTRY OF 1EXTILES .
SR i e o, THE DEVELOPMENT COMMISSIONER
[P IRERRIOEE € TR MY Ug?ﬂqmq)i *(HA§WNCﬁ§§T§) . '
o e : : : ) MARKETING & SERVICE EXTENSION CENTRE,
et WAL HE. Masjid Road, Imphal-795001 _
j .. : i‘k" . T"L‘IE\ N ' ) . ; - . :’l R M a ” i‘) U It . ) . 1"' ‘
KR .. /M0ST CONFIDENTIAL g s
C o He, HsEC/IMP/32(Per) /8405 s aApril 2, 1987,
~To . o . , R ‘ m——— R f':_.‘.)
- 'Shrpi-Kalyen K, Doy - 7 N ' . E : L
. -Pirectox{Regional) o o ‘ o I
S . ’ C oy ‘ S . v ) . S
.. Uffice wathe_D.C;(Handicgafta),uw, ; - . o
72-a4H ,6ahesh Chandra Avenue, Lo ' : =
(Naxt to'Hind,Cinema) | . ; RN ‘ o =
S Calewtta=700013, . - b oo L R
~ . Sub:-Permanent gbsorpiion‘of Shri‘Ch.Mani-singh,lnvastigator. ,
© M3 S E Cylmphal. e R TR : |
SLX, e 4 | l

“¢  In connection with the wbove 1 may gamind you thout the \‘

- recopmendations forwayded,byhyou&tq-tha Head Quortex' s UTfige, .o

.iwewinalhi,'Shgi;Singh;haa~bgen.ggdan'an extensian of 1(o:j7‘yaar e

j_.inAhia:dnputatipn‘whiph La;gndipg on 31-12-190 7. '
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